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SHORT DURATION DISCUSSION
UNDER RULE 176 RE. FLOOD
SITUATION IN THE COUNTRY

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : We now go to
the discussion on the flood situation in
different parts of the country. Mr.
Banka Behary Das. I may tell the House
that it is fifteen minutes to the mover
and ten minutes to every other hon.
Member.

SHRI BANKA BEHARY DAS
(Orissa) : Mr, Vice-Chairman, Sir we
are all deeply distressed because of the
flood situation that the entire country is
facing now. One month back we had
the floods in Assam, Rajasthan, Kerala
and some other States. Now we have
floods in Gujarat, Orissa and West Ben-
gal. T am very sorry to say that after
reading both the statements of the Mini-
ster regarding the flood situation in the
country I feel disillusioned because the
estimates given by him in both the
statements are far from the real picture
that we are witnessing today. The
Minister must have seen during his
visit to Gujarat that the situation in
South Gujarat is very deplorable and
the papers are carrying the news, in-
cluding the Times of India that is be-
ing published in Ahmedabad, that the
industrial life in South Gujarat has come
to a standstill. Most of the communi-
cations have been disrupted and in
many places the industries cannot run
because the raw materials cannot come,
I was astounded to read in today’s
papers that he has told in the other
House that the death toll in Gujarat due
to floods is a little more than 100 but
the Chief Minister in his informal talks
has stated that the death toll runs into
four figures, about a thousand.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : Will you shift a
little to your right so that you will be
before the mike?

SHRI BANKA BEHARY DAS : And
the number of cattle affected is much
more than what has been given in the
statement. I will not go into all these
facts just now because we know when
flood comes what happens to the pro-
perty and lives of the people. And what
happened in Gujarat this time is much
more than what happened in the earth-
quake that took place in Maharashtra
Jast year,
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Sir, I come from a flood-stricken
area which is perpetually affected by
floods and 1 know the conditions that
prevail when floods come, how people
climb on to the roofs for shelter, how
the cattle are washed away, how the
crops are completely destroyed, and so
I will not go into all these facts, But
I would like to tell the Minister that it
is not proper always to say that the
floods are caused by nature because I
may remind him when he was in Orissa
last year visiting the flood-stricken areas
of Balasore just south of Bengal
he himself remarked that the aggrava-
tion was there because of the foolishness
of the engineers. I am told that he
himself stated that some of the projects
have not been constructed properly, in-
cluding the National Highway and that
the plans and estimates were not being
prepared according to the situation that
prevails in particular areas, but accord-
ing to the maps of the Survey Depart-
ment which are prepared in an air-con-
ditioned room. That was the remark he
made last year. We also know the
difficulties that the people have to face
are mostly man-made in such situations.
To a certain extent the havoc caused
by the recent floods in different parts
of the country was due to the fact that
we had more rains during a short pe-
riod and the rivers could not contain all
the water that came in. This was the
case in Gujarat and to a certain extent
this was the case in other places also.
But the Minister knows very well that
the flood havoc that took place this
time in Midnapore area of Bengal and
North Orissa was also to a certain ex-
tent man-made. In spite of our request
for the last ten years to the Govern-
ment of India that both the Govern-
ments can sit together and do something
for the discharge of the water in that
area and also do something about the
Suvarnarekha river, the Government of
India has up till now paid no attention
to this question and that has been so in
most other places also.

Here I would draw the attention of
the Minister to the fact that in 1954
definite measures of flood control were
drawn up but within these 14 years
hardlv Rs. 180 crores have been spent
on flood protection measures.
It means on an average about Rs. 10

crores have bheen spent every vyear
throughout India for flood protection
measures. We know the situation in

Assam and what happens when Brah-
maputra is in flood. We know what
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suffering the people of Assam have to
undergo. We also know the conditions
when Narmada and Tapti are in floods.
Up till now the Government of India
has not taken care to see that the flood
control measures that were envisaged,
which the different States had proposed
to the Government of India, are serious-
ly and sympathetically considered. Mr.
Vice-Chairman, I would also say that
these flood control measures should also
be seen in the interests of agriculture.
They should not be thought of as mere-
ly unproductive measures because in the
process agriculture would also get pro-
tected. In most of the big irrigation
projects that have been undertaken
sufficient attention has not been given
to the question of drainage as a result
of which when floods come there are
more difficulties for the people and
havoc also becomes more. As far as
damages are concerned, they run into
crores of rupees. The Minister has said
that it is something like Rs. 50 crores
according to the preliminary estimates
and I think it is proper when the Fourth
Five Year Plan is drawn up much more
attention should be paid to the flood
protection measures and I must say that
this expenditure will be much more pro-
ductive than is usually imagined. You
will not only save the people from mise-
ry which they are facing today but you
will also help in the process the agri-
cultural development of this country.

Mr. Vice-Chairman, 1 agree that the
immediate programme must be for re-
lief but how long can we feed the people
with relief measures? We always suffer
from floods in our country, particulas-
ly in my State, and I know the Govern-
ment comes to the rescue of the people
with some relief measures. Of course
relief measures ought to be undertaken
and I would ask the Minister when he
gives figures in respect of requirements
during such periods of flood so far as
both short-term and long-term program-
mes are concerned, he should give more
importance to the flood protection mea-
sures in the Fourth Five Year Plan. |
also want to request the Minister be-
cause he is an engineer ...

SHRI AKBAR ALI KHAN (Andhra
Pradesh) : And an engineer of repute.

SHRI BANKA BEHARY DAS:
Yes; an engineer of repute, I agree. So
I would request him that whenever ir-
nga’uon projects are taken up much more
attention should be given to the drainage
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schemes; otherwise they create more
difficulties. ~Similarly, whenever Na-
uonal Highways are constructed, they
must give more attention to construct
safety bridges so that there can be more
discharge within a short period of time.
I would also say that we must think of
permanent flood relief measures because:
sometimes we have famine and at that
time we forget about the floods and
when the flood comes we forget about
the famine. There must be a perpetual
programme. I agree with the Minister
that in spite of all the best efforts we
may have to face this problem some
time. But I would ask this; within
these twenty years many areas have
been affected by floods. Have we been
able to save them because of these
flood protection measures? I will say
that not much effort has been made in
that direction. We only talk about
flood protection measures when there is
a greater havoc in different parts of the
country. I will repeat here that when
there were floods in Assam, the Prime
Minister rushed to Assam to see the
condition of the people there. It was
proper for her to visit those areas but
I am very sorry to say that in spite of
the severe havoc that has occurred 1n
Gujarat we have not seen the Prime
Minister or the Deputy Prime Minister
who belongs to that area .

SHRI AKBAR ALl KHAN : He has
already gone.

SHRI BANKA BEHARY DAS .
When?

SHRI AKBAR ALI KHAN : Today.

SHRI BANKA BEHARY DAS: He
might be going just now because there
had been criticism in different quarters
that the Deputy Prime Minister who
belongs to that State even after such ..

SHRI AKBAR ALI KHAN : He was
inspecting the drought affected areas in
Andhra Pradesh and that was the origi-
nal programme.

SHRI ARJUN ARORA (Uttar Pra-
desh) : He pays attention to both
drought and flood.

SHRI BANKA BEHARY DAS:
Whenever some emergent situation arises
in a particular case, one should rush
there and the Prime Minister ought to
have visited the place because Gujarat
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has been now severely affected by this
flood which was unprecedented in the
bistory of Gujarat.

Therefore, I again request you that
the Cabinet should decide that an All
India Relief Fund should be establish-
ed. 1 am not happy about the institu-
tion of the Prime Minister’s Relief
Fund. It is, so to say, a discretionary
fund of the Prime Minister. Whenever
there is a flood, whenever there is an
earthquake, she would be doling out
some money to this State or that State,
bui it should be done in a planned man-
ner. So, I would say here and the
Minister should tell us here that the
Government of India will set up an All
India Relief Fund. It will be perman-
ent relief fund, so that whenever there
is difficulty in any State, the relief fund
can be utilised for the benefit of the
people. I know of some States which
are always affected by either flood or
famine. There are some non-official
relief organisations, but up till now
neither any State Government nor the
Government of India have bothered to
institute such a relief fund, so that when-
ever there is any need for relief mea-
sures, the Government of India can
come to their rescue in a big way.

Again, T will say that when a flood
comes and the people are marooned,
the question of rescuing them always
arises. We know also how the havoc
is aggravated when any protected area
comes under flood because of the brea-
ches caused by the flood. In perpetual-
ly flooded areas the people might have
some arrangements of their own. They
may have some boats. They may be
used to floods to a certain extent. They
may swim. but when any embankment
breaks and also when there is any great
flood in protected areas, then the pro-
blem becomes much more acute and the
misery of the people also becomes more
acute. I would request here that the
Government of India should seriously
think of it, that a section of the Army,
which is permanently stationed, should
be trained to deal with such a situation,
so that they will go to the rescue-of the
marooned people and undertake some
relief measures. Mr. Vice-Chairman,
you very well know that sometimes
America also suffers from flood and im-
mediately the American Armv goes into
action and undertakes relief measures.
It helps the marooned people to be res-
cued. So, I would request the hon.
Minister here to seriously consider that
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a section of the Army may be trained
in this work, so that whenever we are
in difficulty with floods they can be
immediately sent to the particular area
and they can go to the rescue of the
marooned people.

Again, I would request the hon. Mini-
ster that non-official organisations should
be encouraged. I know that even dur-
ing British days some of the organisa-
tions were being given facilities by the
Government. The Railways carried
foodstuff and other materials free of
freight. Now, when any organisation
comes forward and requests for it, two

! or three months are taken to decide it.

This is not good. When we are having
floods and famines, relief measures
have to be taken immediately. Here al-
so the Government should have a policy
of its own to come to the rescue of the
non-official organisations, so that they
can send relief articles without any
freight being charged by the Railways.
Also, he knows that during the British
days, these big organisations, Chambers
of Commerce and manufacturers orga-
nisations were allowed exemption from
excise duty if they wanted to donate
clothes and otaer things to the flood-
stricken and famine-stricken people. The
Government of India have forgotton it
and I know even last year when there
was a great cyclone in Orissa some of
the manufacturers organisations in Bom-
bay wanted to help the people with
clothing. They were not exempted from
excise duty because that policy has been
abandoned in the last few years,

In the end, I would request the hon.
Minister to do this because Orissa is a
State which is always flood-stricken.
Last year there was a great flood and
then famine came in the same area.
This time also flood has come in the
same area. North Balasore, which is
adjoining that area, is seriously affected
by flood in West Bengal. It is a com-
pact area and a solution can be there
only if there is co-operation between
the West Bengal Government and the
Orissa Government. Under the guid-
ance of the Government of India flood
control measures can be undertaken. So,
I would request him, because he knows
that area very well. Last year he visit-
ed that area, the site near the Suvar-
narekha river. The Government of
India should seriously consider it. With
the co-operation of all the three parties,
viz., West Bengal, Orissa and the Gov-
ernment of India, some reservoir should

l
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be constructed near the Suvarnarekha,
80 that the perpetual flood and the da-
mage 1t causes in that area is stopped.
It has been the granary of Orissa. It has
always supplied rice to West Bengal for
the last so many years. It should be
protected from the ravages of flood. He
knows also that there is the Khalajar
embankment, which not only obstructs
the drainage of West Bengal water but
also obstructs, to a certain extent, the
drainage of water in Orissa. There is
always a dispute between West Bengal
and Orissa because of this embankment.
We want the embankment to be stren-
gthened, while the West Bengal Gov-
ernment want that the embankment
should be removed. I do not want that
this dispute should perpetually continue.
The people of West Bengal in the
Midnapore area and the people of north
Orissa in that area will be perpetually
under conditions of flood, every now
and then. This year the situation was
80 serious that not only the South Eas-
tern Railway line was disrupted, but
even Kharagpur town was affected. This
is a serious matter with which the Minis-
ter should concern himself. I hope that
this debate will lead to a situation in
which the Government of India will set
up a committee of experts and parlia-
mentarians, so that they can go into the
question and the Fourth Five Year Plan
redrafted in such a way that flood-pro-
tection measures are given much more
importance than they have been given
up till now, Thank you.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : I request hon. Mem-
bers to keep to their time, so that a
larger number of Members can take
part in the discussion.

SHRI BAHARUL ISLAM (Assam) :
Mr. Vice-Chairman, flood is a notorious
problem in the country. Every vyear
there has been considerable damage
done to property, crops and there is also
loss of human life. This year also there
have been floods in Assam, West Ben-
gal, Bihar, UP, Rajasthan and the last
and perhaps the worst is Gujarat. We
are extremely sorry for the victims of
the flood and our sympathies go to
them. But the problem of flood is uni-
que in Assam. It is perpetually devas-
tating and distressing and its cost is 15
per cent of the total income of the State.
1 will give you an idea of the damages
caused by floods. This year an area of
over 4 lakh hectares has been affected.
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maged. Properties, including public
utilities, worth over one crore have been
damaged and there has been a toll of
ten human lives. I will not bother you
very much with the figures of damage
to property. We have had floods in
Assam from time immemorial. Since
1954 the problem has become so acute
that it cannot be described in full. I
will give you an idea, showing the figures
of three typical years, as to what amount
of damage has been caused by floods.

In 1954 an area of 12,150 square
miles was affected; 32 human lives were
lost; 16,500 cattle worth Rs. 12 lakhs
were lost; crops worth Rs. 10.63 crores
were damaged; the total loss for the
year was Rs. 15.89 crores,

In 1962 an area of 6,266 square
miles was affected; 115 human lives
were lost; 3,384 cattle worth Rs. 32 lakhs
were lost; crops worth Rs. 19.20 crores
were damaged; the total loss for the year
was Rs. 22.63 crores.

In 1966 an area of 6.941 square
miles was affected; S6 human lives were
lost; 6,848 cattle worth Rs., 13 lakhs
were lost; crops worth Rs, 23.21 crores
were damaged; the total loss for the
year was Rs. 24.69 crores,

The area affected may appear to be
small in comparison with other States
because Assam is a very small State.
The total area is 24,390 square miles
of valley area which can be flooded. The
other areas are covered by the hills, The
gravity of the floods can be realised if
we remember the narrowness of the val-
ley in comparison with the mighty Brah-
maputra river.

The total loss during the last fifteen
years since 1954 is about Rs. 117 crores.
I am particularly mentioning 1954 be-
cause, as I have been telling you, there
have been floods before 1954 but they
were not of such a devastating nature
as they are now after 1954, after the
great earthquake of 1950. You
might remember that there was a great
earthquake in 1950, and in that earth-
quake the whole topography of Assam
was completely changed. There were
great landslides in the NEFA area. As
a result, the beds of the rivers in Assam
had been raised. In some places the
bed of the Brahmaputra was raised by
as much as ten feet, and therefore now
the rivers cannot hold as much water as

Crops worth Rs, 8 crores have been da- i they could before 1950. The total loss
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during the last fifteen years from 1954 to
1968 is Rs. 117 crores, at an yearly
average of Rs. 8 crores, against the
State’s yearly income of about Rs. 54
crores. This is nearly 15 per cent of
the annual revenue of the State,

In addition, the communications are
seriously disrupted every year and the
whole State is cut off from the rest of
the country for a pretty long time.

We are very grateful to the hon.
Prime Minister who was pleased to visit
Assam on the 8th July to see the
flood affected areas, and we are aiso
grateful to the hon. Minister of In-
dustrial Development and the Minister
of Irrigation and Power, Dr, Rao. We
are also grateful to the Prime Minister
for her grant of Rs. 1 lakh as a mea-
sure of flood relief. 'The Assam Gov-
ernment also has been granting flood
relief to the affected peopie, but the
State’s resources are so meagre that
actually they cannot tackle this big pro-
blem of flood. The then Union Mi-
nister of Irrigation and Power and the
Minister of State of Irrigation and
Power visited Assam to see the flood
affected areas in 1966, and thevy felt
the absolute necessity of a few dred-
gers for Assam to dredge the Assam
rivers as a measure of flood control.
‘We are told that there dredgers would
be provided for Assam, and one imme-
diately, but we do not know what
happened to that proposal. Up till
now Assam has received no dredger at
all. We were also told that Barak pro-
ject would be started immediately and
that the Centre would assist the State
Government in the execution of the
project with the requisite finances,
staff, etc. We learn that a comprehen-
sive plan for flood control was drawn
up with a total outlay of about Rs. 320
crores. But during the last 18 years
only Rs. 26 crores were made avail-
able to the State Government. There-
fore, practically the State Government
has not been able to take up any per-
manent flood control measure in the
State.

The Minister of Irrigation and Po-
wer has stated in his statement of 29th
July :

“Extensive embankments have al-
ready been constructed along the
Brahmaputra and its tributaries.
From a total of 400 kms. in 1954,
the embankments run to a length of
3,300 kms. now and have protected
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large areas from inundation. It is
proposed therefore to concentrate

attention on raising and strengthen-
ing existing embankments and orga-
nising alert and timely maintenance.
The total length of embankments in
Assam amounts to 3699 kms. It is
to be noted that nearlv half out »f
the total length of 7,40 kms., of the
embankments constructed all over
the country since 1954 lies in As-
sam.”

These facts may be true, but they
are misleading, because although they
may be half of the entire embankments
in the country, they have to be com-
pared along with the construction of
canals and irrigations projecta in other
States. In Assam morz of embank-
ments are necessary and less of irriga-
tion projects and canals. In other
less rainy States like Rajasthan, Punjab,
U.P., etc,, less of embankments and
more of irrigation projects are neces-
sary. Therefore, what is most neces-
sary in Assam today is, of course, I
do not say that embankments are not
necessary, they are very necessary and
essential, they are as a matter of fact
protecting the people quite a Jot, but
what is more useful is dredgers. Un-
less the rivers of Assam, particularly
Brahmaputra, are dredged, they can-
not carry the flood waters that come
from the NEFA region. As [  have
already stated, the beds of the rivers
have been raised in some places like
ten feet. Therefore, I request the hon.
Minister kindly to see that at least three
dredgers are provided to Assam,
and one immediately. 1 agree with
Shri Banka Behary Das in his propo-
sal that there should be a permanent
Flood Relief Fund in the country so
that it can make flood relief available
in the time of need. I propose that there
may be a Parliamentary Committee to
go into the question of flood, as to
what are the real causes of the floods
anccli how best that problem can be sol-
ved.

With these words I conclude.

SHRI DAHYABHAI V. PATEL
(Gujarat) : Mr. Vice-Chairman, I have
seen the document that has been plac-
ed in our hands by the Minister. It
is too brief and I grant that ke bhas
not had much time to give us some
more information, and while I notice
that there is an assessment of damage
of every other area, the assessment of
of damage in Gujarat would not he
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made. I quite understand why it is
so. I was in Ahmedabad yesterday
and I tried to gather information. I hap-
pened to be staying where the Army
people are staying, the Army sappers
and miners, who are trying to build
the roads. 1 tried (o get information
from them. They say with their ut-
most effort they will try to out the
road communication in order in three
or four days. But the rail communi-
cation is going to take at least ome
month, if not more. When I came to
this House in 1958, ihe year ufter that
Gujarat was visited by a similar flood,
and particularly the city of Surat was
at that time isolated. On the old wall
of the city a red maik indicating the
line up to which the water level rose
was made. It is still there in certain
places—the wall has not been broken.
May I say that it is a mark not only
of the ravage of the flood of the city
but of the neglect that the Con-
gress Government have done to
Gujarat? And I say this with
all the emphasis that I can command.
When the Congress Government came to
power, they made their Plans and
according to their Plans, they gave prio-
rity to the Tapti Project. A large sum
of money was sanctioned for the Tapti
Project. But a good bit of it went to
Koyna without even the Assembly being
told in Bombay when it was a composite
State, without even the Cabinet taking a
decision. But the fact is this—Dr. Rao
and his Ministry can find out—that a
good bit of the monev went into
Koyna, Gujarat did not get it. Then
some make-shift arrangement of this
Khakrapara Scheme was made. The
scheme was very badly executed. Water
levels of the canals were not pro-
perly taken. Dr. Rao has seen
it, and he will corroborate it that Khak-
rapara, as I said, did initially more
harm than good. Many places round
about were waterlogged. It neither
helped the farmer nor did it help the
people who suffered from theseb rava-

3 pM.

ges. This time the calamity is much
more. All the areas between the two
rivers, the Tapti and the WNarmada,

are waterlogged completely. If you fly
in an acroplane overhead, you will see
nothing but water in these thirty or
forty square mile stretch between these
two rivers.

Fstimates of loss of life have been
made which will run into thousands, if
not lakhs. "The Government has not
got the figures—I can understand it——
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because the time factor is there. But
the reason is this—the neglect of taking
up these schemes,

Similarly, people in Orissa suffer.
Orissa has the good fortune, like Gu-
Jarat, of having rivers but had the mis-
fortune of having a bad administration,
and the river valley projects that should
have been takem up in Orissa have
not been taken up in Orissa. They
bhave large rivers, the Brahmani, the
Vaitharani, the Swarnarekha, these
rivers have risen. And vyet, with
these large rivers, it is surprising
that every often there is drought; other-
wise, there is flood. What is the
Government for if the Gavernment
18 not to look after these things? Dr.
Rao’s report gives us figures of damage
and floods all over the country, 1is
this what we get after 20 years of plan-
ning by the Congress Government?
And yet you want to waste our good
money on Bokaro and other schemes,
when the people are dying, and in re~
gard to essential schemes what should
be done is not done in time. It is
the faulty planning of the Government
that is responsible for all this damage,
(in.r all this suffering of th» people to-
ay. .

Sir, if anyone wants to take the
trouble to read, Mr. Gulzarilal Nanda
when he was in the Planning Commis-
ston flooded this Parliament and this
country with reports, reports, reports
galore but there was hardlv any exe-
cution. I have found some reports
put together on the flood situation and
flood control programmes; programmes
galore have been made. But have
they been executed? There is very use-
ful information in some of these re-
ports. For instance, there were con-
ferences and committees and they re-
commend that should be done and
what should not be done :—

“(i) Greater attention to be paid to
the work of collection of essential
data;

(ii) Separate staff to be posted for
the collection of data needed for a
study of the flood problem with a
view to suggest remedial measures:

(iii) Tncreasing the waterway in
rail and road bridges where inade-
quate; . . .”

This is a very inadequate thing.
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“(iv) Improvising the drainage of
low lying areas and providing out-
lets in continuous canal, rail and

* road embankments;

(v), Constructing flood control re-
servoirs;

(vi) Constructing marginal bunds;

(vii) Constructing diversion chan-
nels ;

(viii) Soil conservation and land
management measures in relation to
flood control;

(ix) Instltutmg an adequatc system
of flood warning; ..

In this also the Government has been
deficient.

“(x) Model experiments for some
of the reaches of the problem rivers.”

These things are there in Govern-
ment reports only; only the execution
is very very poor. They had one excuse
when it was a foreign Government that
these waterways were a problem for
their railways and they put up huge
embankments because the lines should
not be washed away and they could act
as bunds for diverting the water flowing
through. That was the excuse that the
foreign railway companies used to give.
Does that execuse still stand? Certainly
not. Today the railways are the Gov-
ernment of India’s property and their
management is with the Government of
India. A Cabinet Minister, an impor-
tant Cabinet Minister, presides over
the destinies of the railway. Is it not
possible for the Minister of Irrigation
to co-ordinate with his colleague, the
Minister of Railways, and see that this
does not happen? Many things have
happened since those days. Land ac-
quisition is no more a problem. In
spite of protest from many people, you
enacted the Seventeenth Amendment.
You used it ruthlessly in many places
like Gujarat. Why do’nt you use it for
things like this? If there are any em-
bankments to be cleared, if any pro-
perty is to be acquired which comes in
your way of flood control measures,
why do’nt you use this power and show
us that you are serious about it? There-
fore, I am putting the blame squarely
and fully at the door of the Govern-
ment.

1 have mentioned it before in this
House in detail, I will just refer to it
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briefly. 1n Gujarat when we had the
First Election, the carrot of the Tapti
Scheme was dangled before the people
saying that Gujarat was going to have
this Tapti Scheme. And our wonderful
Congressmen said, we are a large coun-
try and we cannot expect tne Centre to
give us the money. So, the people of
Surat District must contribute the
money. Such preposterous propositions
were made when this scheme was pro-
posed and the people of Surat District
contributed liberally. Sir, I happen to
be connected with an insurance com-
pany which has a large business. 1
said, I shall give, let me underwrite it
for you. The Finance Minister said,
“No, that insurance company gets
money from all over India.” 1 said,
“Don’t you see? Accordmg to the pro-
pornon of business in GU]arar let us
do it.” “No, we will use it for other
purposes. You must get us money. The
people of Surat District must get us
money for these things.” Such pre-
posterous obstructions have been put in
the case of many people. This i an
example. Indeed, what would happen
if you said, when the Koyna disaster
came, that the people of Koyna should
pay. No one has suggested that. But
it is the Congress Ministers that bring
out such absurd things and put such
ideas in the minds of the people.

Now, I was saying that this was the
first carrot at the First Election. But
yet that scheme has not been complet~
ed. Dr. Rao should be able to tell
us—has the Tapti scheme Dbeen com-
pleted? No. A make-shift scheme of
Khakrapar project has been done and
was so badly done as I have mentioned
that I will not repeat it. At the time
of the Second Election, the Mahi
Scheme was brought forward and the
Mahi water would go not only to the
district of Mahi there, but roundabout
and to Ahmedabad, and even to the
Rann of Kutch., Such preposterous
hopes were given to the people and what
did they do? They dug up huge canels.
But where is the water? The reservoir
has not yet been completed, it is pen-
ding. The slopes provided in the canals
were so fast and rapid that water used
to go so rapidly. Dr. Rao must have
seen it when he went there, and this
was pointed out to the Government that
this will ruin everything, the water will
flow rapidly. “Oh! it does not matter,
we will line it with cement”. So, the
Mahi canals are lying with cement lin-
ing; a few crores of rupees have becn
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spent on lining the Mahi canals with
cement. But where is the water? The
reservoir has not yet been completed.
Before the last two General Electicns,
Prime Minister Nehru was taken to
Gujarat to lay the foundation-stone of
the Tapti Scheme. They said, the
Tapti scheme was going to do every-
thing. But that foundation-stone is just
there ..

AN HON, MEMBER: Still there?

SHRI DAHYABHAI V. PATEL : ...
in the jungles. And quarters were built
immediately for the staff.

SHRI AKBAR ALI KHAN: The
Narmada.

SHRI DAHYABHAIL V. PATEL: The
Narmada, I beg your pardon. At the
time of the Third General Election,
Prime Minister Nehru was taken there,
the foundation-stone of the Narmada
Scheme was laid. Quarters were built
for the staff. Some staff was recruit-
ed. And that is where we stand to-
day. That election has gone and other
elections have followed. But no result.
Why? It is because the Government is
indifferent. Why does not the Govern-
ment go ahead with this? They say, we
have no money. Where do you get
money to spend on the Bokaro Plant
and on all your show-pieces? Is it
necessary to have such show-pieces
when people are in this condition, when
floods come every year? Then, of
course, there is this old quarrel. For
that aiso the genesis is the Congress
Government. One Congress Govern-
ment says that they want this scheme
while another from the same State says
that they would not allow because this
18 their water. If that is so, why do
you not keep your water within your
State and prevent it from doing all
the damage to Gujarat? I hope Mr.
K. L. Rao will advise them about that.
From the amount of damage that has
been done in Gujarat people not only
from Gujarat but the Central Engineers
have been advising—Dr. K. L. Rao
will corroborate it—that the Narmada
has so much water that it cannot be
used by Madhya Pradesh or anybody
else. Now if Gujarat wants to use it,
it will benefit not only Gujarat but the
whole of India. That scheme should
not be delayed by a single day. Dr.
K. L. Rao should advise the Govern-
ment of Gujarat and the Central Gov-
ernment to go ahead with it.
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Mr. Vice-Chairman, the difficulty is
this that the Government is drifting
when it comes to execution. They de-
cide on schemes which are their pet
schemes like the Bokaro Steel Plant.
They must make it because we have
to please Russia. That is the trouble.
When the people of Gujarat are cone
cerned, it does not matter. But what
will happen if Mr. Kosygin is dis-
pleased?

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): It is time to wind
up.

SHRI DAHYABHAI V. PATEL: 1
would request the hon’ble Minister and
his department to study these reports
that have been flooded on to us galore
and see what flood control measures
they have indicated, immediate mea-
sures, long-term measures and what
should be done in the intervening
period, so that when such floods come
we are better prepared to meet the
situation. We cannot today blame the
Railways for the embankments, (Time
Bell rings). Now the State Govern-
ments are building roads. It is a
mercy that they are building roads.
Why should they build roads which
become embankments? It does not cost
very much to provide enough culverts.
Now for smaller areas there is the very
simple method of sticking hume pipes.
It is a very simple way. You can stick
several hume pipes at different places
and allow the flood waters to pass. It
is because of roads and the Railways
that the people have to suffer from
floods because huge embankments act
a3 dams and blocks the natural flow of
water from high levels into the sea. I
hope Dr. K. L. Rao and his Ministry
will look into this. I know he under-
stands this more than anybody else as
he is an engineer. I hope his know-
ledge as an engineer has not been
clouded by what he has been learning
in the last few years as a Congress
Minister. I hope he will leave out the
Congress politics and keep clear the
knowledge that he has and do what is
good to the country. Like everybody
who has knowledge, I think he has the
courage to stand up and tell the coun-
try that this is what should be done.
If any Government like the Madhya
Pradesh Government is not behaving,
he should be able to find ways to make
them behave. If the Narmada scheme
had been taken in hand, it would have
been completed in six years and there
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would have been much relief because
a considerable amount of work would
have been done. We would not per-
haps have got the advantage of the
water storage but at least there would
have been diversion of water and
storage of enough water to prevent
fioods where surplus water is there and
this damage would not have been there.

Sir, I hope the hon’ble Minister will
look into this and make his recom-
mendations to the Government so that
we do not have to go in for such dis-
cussions again and again,

SHRI KRISHAN KANT (Haryana):
Mr. Vice-Chairman, Sir, I would not
agree with much of the criticism of
Mr. Dahyabhai Patel because, I am
sorry, he is so much obsessed with the
Congress in his mind that he cannot
think straight.

SHRI DAHYABHAI V. PATEL:
Have you read afl these reports? They
have produced nothing.

SHRI KRISHAN KANT: I know,
Mr. Vice-Chairman, we have one of the
eminent engineers as our Minister of
Power and Irrigation. He has been
heading the Ministry for the last two
years and we know the drive and
dynamism he has brought in the Minis-
try. I know with how much zeal and
energy he has been trying to solve the
problem. 1 know that difficulties are
there. I will myself bring before you
some of the difficulties that the Gov~
ernment is faced with. He is an Engineer
Minister in the Congress Goveinment.
That does not mean he is a Congress-
man and not an engineer. Mr. Vice-
Chairman, he is a true engineer

SHRI LOKANATH MISRA (Orissa):
Mr. Krishan Kant, he is first a Con-
gress Minister and then an engineer.
You go and ask him in his Chamber
and he will tell you that what I am
saying is right.

SHRI A. G. KULKARNI (Maharash-
tra) : Mr. Lokanath, the Congress al-
ways attracts intellectuals.

SHRI KRISHAN KANT: Mr. Vice-
Chairman, the story of floods is as old
as the human civilisation and as crea-
tive energies, science and technology
have been utilised the world over, we
are also trying to utilise these new crea-
tive processes so that the ravages of
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flood can be controlled. Of course,
floods cannot be controlled becauss
floods depend upon rains. And since
which is a natural phenomenon cannot
be controlled, we can only think what
we can do to reduce the ravages and
damages which the floods cause. ..

SHRI AKBAR ALI KHAN: We
can do something to control the floods
before they come.

SHRI KRISHAN KANT: 1 would,
in the first instance, refer to my small

State of Haryana. I am sorry,
Sir, that in this report under
the statement on flood damage,

against Haryana it is given as nil
whereas even in today’s ‘Tribune’ it is
said that:—

“One hundred and seventeen
villages and 73,537 acres of land—
17,243 acres of crop area—have
been affected by floods in Hissar
district. . . The Commissioner of Am-
bala Division said 38 villages, 22,244
acres of land and 37,000 acres of
crop area had been affected in other
regions of the State.”

I am sorry that the hon’ble Minister
has not been able to find out the ex-
tent of ravage in Haryana so that it
could be remedied.

Sir, I know and the hon’ble Minis-
ter also knows that Harvana is defi-
cient in water but we get floods in
this area. It will be better if we could
control these floods and use these
waters for our irrigation purposes. There
are a number of schemes under conside-
ration., One of them is the Ghaggar
scheme. It is a costly scheme. But if it is
properly tapped and action is taken on
it, T hope floods can be controlled and
irrigation water can be given to the
State of Haryana. Similarly, there is
the Kishau dam scheme on the river
Jamuna which I hope the Hon'ble
Minister will expedite.

Mr. Vice-Chairman, Sir, most of the
rivers pass through so many States as
happens in Gujarat. We have Flood
Control Boards in the different States.
I want to know whether there is any
co-ordination between the diffe-
rent State Flood Control Boards. For
example, may I know whether there
is proper corordination between the
Gujarat Flood Control Board and the
Madhya Pradesh Flood Control Board
because all the rivers, Narmada, Tapti
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or Mahi come from Madhya Pra-
desh.

I am sorry, Sir, that we have no
effective national plan on flood con-
trol. In 1954, it was estimated that
a sum of Rs. 1,200 crores would be
spent on flood control. We in both
the Houses know that when Mr. Gul-
zarilal Nanda was the Minister of
Irrigation and Power he said that this
flood menace would be fought on a
war footing. I do not know whether
it is still being fought on a war footing
or not because out of Rs. 1,200 crores
only Rs. 200 crores have been spent
on flood control. 1Is this the way to
fight floods on a war footing? May I
%now from the hon. Minsier and the
Government whether this is the way in
which we should face these floods
again and again?

Now, another thing which I want
to bring to the notice of the hon.
Minister is that this problem of con-
trolling the floods is not a State pro-
blem. It is an inter-State problem,
and it has to be tackled on that basis
and not on the basis of one river, one
problem and one solution, because
they flow through various States. So
the main question is; Have we drawn
up a co-ordinated plan? Now, the
hon. Minister has admitted that there
was no warning system. His state-
ment laid on the Table of the House,
in regard to Madhya Pradesh says:

“Due to widespread rainfail in the
catchment from August 4 on wards,
there was a rise in the level of the
Tapti by more than 9 metres above
the warning stage at Burhanpur on
August 5.”

In regard to Gujarat, he has said :

“Tapti recorded the highest level
gf 11.6 metres at Surat on August

So it means that there was a difference
of one day or so. I do noi¢ know whe-
ther there were any special arrange-
ments for warning or not, but there
were police stations and science has
given us the wireless. Could not wire-
less messages be sent from one place
to another? The police could have
utilised the wireless to give warning to
the people. If that had been done, the
people would not have been taken un-
awares and be in this miserable posi-
tion to-day, and the forward-going
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Iz )
State of Gujarat will not be going be-
hind by a number of years. I could
like to know from the hon. Minister
who were the officers in charge in the
catchment areas in different States who
did not care to inform the people liv-
ing in those areas about the floods.
why should not action be taken against
them? Has any action been taken
against those officers? If action has
not been taken against them up till
now, I would request the hon. Minister
to see to it that the State Governments
do take action against them.

Then, may 1 know from the hon.
Minister whether it is a foct that therc
is a Central Control Board in Delhi
and they have been giving technical
advice to different States? If so, what
i the perceantage of implementation of
that advice? If it is not implement-
ed, what is the use of the Central
Control Board here and the State
Boards in different States? Does he
not think that the time has come when
there should be proper co-ordination or
there should be a proper machinery at
the Centre to see that the technical
advice given by the Centre is properly
implemented so that warnings can be
given, floods can be controlled and the
misery of the people on account of
floods is reduced to the maximum ex-
tent possible? May I know from him
categorically to-day whether he would
think of setting up a permanent machi-
nery to see that proper implementation
is done? Besides the Committee of
Members of Parlianient as has heen
suggested in the other House and in
this House, I would like to know whe-
ther a permanent machinery will be
created directly under him—because the
Committee of Members of Parliament
cannot go into it from dav to day—-
so that day to day reports come in and
control can be maintained.

Mr. Vice-Chairman, one of the big-
gest approaches to flood control is
afforestation. But I am told that in
the catchment areas of Madhva Pra-
desh, deforestation has been done. Is
this the way to control floods® There
are a number of ways to control the
floods like afforestation, soil conserva-
tion, construction of embankments and
channels and proper controls at the
motth of the river near the sea and
so on. I would like to know what the
Government of India has done during
these so many years. Another thing,
Mr. Vice-Chairman. You will find
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that along the course of the same ri-
ver, there are areas which has drought
and there are areas which hav: floods.
So there should be a multi-purpose ap-
proach to this problem of the rivers—
whether it is afforestation or flood con-
trol or irrigation—so that there 18 no
drought on the one hand and there 1s
no difficulty on account of floods on
the other.

Lastly, we find that in certain river-
bed areas, people come and settle. In
Cornwallis’ time, settlement or en-
croachment 1n those areas was prohi-
bited by law. Probably that Act is
not being applied all over the country.
We should not allow people to go and
settle in those areas by the side of the
river which are liable to be affected by
floods.

Mr. Vice-Chairman, Sir, T will con-
clude with an appeal to the hon Minis-
ter to let us know what steps are be-
ing taken in Gujarat to remedy the
damage and misery caused to the peo-
ple there. 1 would also like to know
what steps the Government is taking to
repair the National Highway and to
see that the Ankhleshwar oil fields and
gas and other indusmries resunie
full work quickly . . .

THE VICE-CHAIRMAN (SHRI M
P BHARGAVA): There is something
like time control.

SHRI KRISHAN KANT Now 1
the Plan there are 12 dams on Nar-
mada, 11 dams falling in the area of
Madhya Pradesh; about them there is
no conflict May I know why work is
not being started on those 11 dams.
About the other dam 1n Gujarat, we
can start later on. As far as the Tapti
is concerned, there are two or three
dams of which Ukai is the most in-
portant and more money should go in-
to it.

o faisw amt (wew waw) : gITAr-
wE AR, F T dEw ¥ W faar
g 7318 SHS dew § var wiqA g=ar
2fs amdla gze ¥ & eaw afawa
AU, A I A H IVF T )
gaFr w1 a3 & fF qred), mgaAd
ety @@zt &) afzdd § Ao aef @
FAg ¥ aga TN Ay war E faey A
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afz Y§ s aragd Fig 9z2d ar
A A, afFa @1 F Fm ¥ AR
qgr g war war 3 udam afw-

g gFT s sEeew fawd g f#
gl 3 fau aT aui g 3O SAF) 38T
QAT AT B 1 AT F FEATAO 7 3T A
FeOEES) F GEAET H gH Fga
SICCANETE | SV G AT 1
qZd ) q97 gY@l # a9 fFan
ate za wam WfwF safw 7 uw
Fid TAFT T IR 53 fE @
F TA A g A FET FAQ@E
T giew g oA FT A g T
fas FrEm & giar g ag@ ag IFfa
F1 FREFIT T I ATA WO F
gz w31 f& zad fed q fEa uare
& Fa foar a1

#ng fadza v =wgAr § 5 ogw
af @ Qi Afedr & g ag gf g
AfFT q2 uTvIaq § T 6,7 497 ¥
oz A fmmmA\ar sared g1 ad FEf
g7 gAT qgal g @ gn A g fward
gz Wi At e gy afas ol
frar & @ za @19 &5 @ F) (4w
qFIT ¥ AET ST @H | AR fag o8N
SR ATATE T3F ¥ ATHA & FAT T 137
FAAT L, @ ATSA ¥ TG A A T
gzal # t9% dug #A 3 @md
@A FAiEal @ IW WAT gk qg HAHQ
gfy zafag®t ¥ fegxe ¥ g 93 T
57 AF7 g N wIw Ay 529
sz g7 W\ fagAo A of g5 B 924
T UFEqR A A R oF TQ)
agdt & frasr AW I 1 @
wrae g F agd are ATl EANTIT
frraor qr & fag, agr TR @1 & fau
gt qgwr % feg @ar fasret wread
F % A s dw A A @ @
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7f | ffrad A, stow @I B
waia  Fw T @ nfd F—agi
T T FFAT qQRUE AT AAET AR
#1X 99 g9 9T 90 ATA TYAT &Y
FW 3 qeaArq AY T qfomw a3 agh
fwfom cgm qeamw qgar qarageae
g fag &iF a1 feT a=m w3w
' BITFT I A HAT 9T 3
T g g@U T[T IAIT I AT TE A
gaY are gATgr gg N radY sIg 9%
gt T T W SEd FROU G
%1 fasrel) 97 @7 S et gag A
T aqt ¥ aga @AY w1 ad) faw @
aqiq & #ade of@r 9w &1 aAd
faar war) o« 3@ & s @ &
watd i Fv @ wfRd @ &
7 fear saar e sy Qw fear sy
wtgg ? gwwmay & fF awiTd
tontfrafar faam & s a 78 T 9F1C
® Ffearf sEwm

WO T, W W™ AT IAT
gaw & @ar 9T oF 9ga ¥ q&T
g ] forw wram axar 1S9 ¥ fred
q99  JITFIT JF AT | TF G
97 1% Ar ) ar °S¥ ¥ gAY I I8
g1 ¥ fow s o I ¥
qIRENAT g ST § gt A W7
ot wa @ A R FvEw q oS
wfzwrg g€ ot qw@ & So H 9
F FEITE F FIXOU IYP FE AN
7w gy, Agd F oAy A gen
AT SYFT Y T ErfEmT T
§ fegr w3 arer gqr, agi qF R
fast ¥ 1 g7 wfomt gficmawed
T AR SRS A EW qONW 9T g
iz fw w8 7 75 Shfaafar sm-
AT H Ty AT § | BT 98 THIA
DN @ ggFE ww A ar FoFE D
7 ¥ uF Y '@ 9T qgT A1 Sy
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g qE WM 9T T T AW
efear gar v @A i

yor vy 7 N FFQ oyt g
fe a3 wreaad 4 T | A AE
FIXH qgT @1 g §, AfFT @
g tar aff @9 §wy fr d@ed
UF T oar g o gz ¥R
TZIT FAT F1 @ I q@ AR
T & oar Ny gAY ¥ a7 A g
WR o g $4 9§ 9 AR T §
Sg gzl gyt & fRady <9 ATy
Fat # AxF¥ I qgA FWE AN
3R g E fag gide 3 frAaRfEanr
72 a3 e A @ § faw & w10
qrg FT oAt agl 3 wIw ¥ I/ g
Er L Far gRrd i, Il 9IFHT
grde § o 37 qwmyd ww @ fad
Sffrr ¥ A ad 99 awdy | @d
7 q @9 I Agr g FFIC
A%al wodl # ArE) # FEian
for o g, FAY wwn A fEA
ar R | HR FTAT AT qEA B 0K
AT FE @ @ Awar Fqeer aw §
“fpa gawr faamm @ d aig N X
A AT g AN § arag B
qr wEAr 1 FE ARAAI B Al WA
X IEHl qqENA frar @, SEIN
faar o et a9¥ Iw e ARw HT AN
wgaEr qg @y fag gu aaew
feft @@ @ Ad 3

§8 wfeaeat o st § @
YAy g A 3 A F q9ar g
feestor afi mar 1 Faar Ay § fgw
Yug 1 arg sdt W @1 T Er-
#TC =T o7 {6 wgg 3@ a9 I
#H qig § AN gaar ggEe a9 a9y
1 FgeT # P faaw e ik
Tig fegg §3 O 9% feaa & wfea
ey g3 ¥ AW F Qe 9T A
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arftaaer ¥ &Y ar T A Algaq 700 | AW g2W FAAVH | 3@ (WG wszrsrig
w7 frargeam @ ¥ wowagt | o se s w0 o fadw 7@ g
azaarfwwa‘}a'aﬁ%rargmm]ﬁfm .. .
qrt fagar el aga ¥ a_‘rtr‘t' FY AT PSP
AT F IF Y AT g A ¥
IZ LI QALY *T gpar Y v uw
7@ gfezwror ¥ ag avoAr qArdt ) 6 | M s ot @ @ g fax Y
¥ar 10 @9 ¥ qg qrAT A AT | FFET A AW F) (7T IGATE o
AR g gz Ao grx & fr wwifas | 9w wwm faser A ag fg
afafafaat 3 sor N swa ai@rgw | & TwEr @y fFow DA s}
™ORN Y g9 Ml ¥ gw | o¥ W FT qer fewmad, gwy Fwde
NT gufz 3 fad, sAw) gu 0 3 | ol w1t agr fow s afs ag
ford qgT ) dorarelt ®v oy grg ¥ & | ARAR m Al ¥ dwe wdr @A
fer @rar 3, ¥fe ot Doma ey | e 3 wroee ¥ feal @ oaga
a7 ¥ fgar 3 frd amre g wAwr | R QAT § AR wdd {fs gl 2w
gre fear smar ) w7 9g @ g} | F NSRS g § @ fod ae sw
WA e g afry ? $1 FE AT A wew WIW AT &Y
@ AT @rnfes g, a8 @ arAm
FAE @ | A JrerATSHT H AT
@& wfafag dox a o Fgap | TAGE SUT Y A AW CHY qF w Al
QEM | AR guEd (A @A ¥y | T
UF ara ) & gm fwar war §
M IR TR 5% fa ¥ 3 d99 F a8

7 A EfF AT F o MA W d by ods this in As
sam has been explamned by my friend,
WS 93T ATAGVT WCF (@R T Gpn Babaral Islam. So 1 need  not

YEI g X gNAT  HEF WAW 1Al &7 | repeat the same. But I must say that
floods have become an annual feature

S qga 3T ET’IE forar 3 F1707 73 in Assam. The5 annual ramnfall ranges

nssr T from 70” to 250” and about 80 per

T qg”r A T{{TE ' cent. of the rainfall 1s concentrated

fosy qua R g FIg IR d9gd A7 | during the four mtclmso(cim months bﬂeglclilg
27T A ning with June, when devastating floo

sr\m a ' N'% firr = T St are taking place causing exteasive da-

FA g IRA Ha%' al ITF A | mage :h?rd dilislc()’cditlc])ln. Tl‘i(ls ye'cln' al-

: 2 ~ ready three flo ave taken place m

iﬂi wifaat &1 # R fraeq wm Assam, once 1n May, another flood 1n

I g f& greaa ¥ qeq G2 T 990 Jlfme uii;'ld t}[l'ﬁ third flood 1n tlllle rfmddle

N of July. ere 18 no dearth of pro-

T TR AT @aA Hfod fFam gramme and policy on behalf of the

ANET 7Y F1 FTE FT 3TN ¥ IgT T | Covernment to control floods but what

N 18 lacking is implementation. As eatly

AT d qF § g 97 A AR A | as in 1954 the Government of India

A announced a national flood control po-
I FI A FAIE Qf‘(’lﬁg TR A3 A Iicy, viz. the immediate, the short-term

faay gameix ﬁ'ﬁ 1 GgF grdT g, a8 | and the long-term
TEARRA FT A FT QWU {F T ’ According to the statement of the

@' SIqT g1 FY §TH J I & gy | Union Minister for Irrigation and Po-
= wer dated September 3, 1954, the im-

=t fadmr ¥fer gf oo & 930 | pediate phase was to extend over a

fawifad 7 4

sam) : Mr. Vice-Chairman, the damage
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’ caused by the floods this year in As-
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period of two years from that date,
devoted to intensive investigation and
collection of data. In this phase it was
envisaged that comprehensive plans
would be drawn up and designs and
estimates prepared for short-term mea-
sures of flood protection. Some mea-
sures such as ‘revetments, construction
of spurs and even embankments were
to be adopted immediately at selecfed
sites. During the second phase which
was to be taken to start with the se-
cond year and extend to 6th or 7th
year, flood control measures such as
embankments and channel improve-
ments were to be undertaken. This
type of protection was applicable to a
major portion of the areas now subject
to floods. The third phase would re«
late to selected long-term measures such
as the construction of storage reser-
voirs on tributaries of certain rivers
and additional embankments wherever

necessary. This might take three
to five years. According to that
national flood control policy only

short-term measures were taken in As-
sam; no long-term measures were ta-
ken in Assam, After ten years of
the announcement of that policy, in
1964 a Ministers’ Committee on Flood
Control went into this question again
and it recommended as follows :

“Notwithstanding  Central assis-
tance in the past, the fact remains
that the flood problem in Assam i3
far from having been solved. More
than 2000 miles of embankments
have been constructed on the Brah-
maputra, Barak and their tributaries
since 1954. More than 385 miles of
drainage channels have been exca-
vated. Works to protect a number
of important towns have been com-

pleted. Nevertheless, the damage
due to inundation and erosion in
Assam remains very large causing

not only distress to the local popu-
lation but disruption of communica-
tions and other economic enterpris-
es in a strategically situated border
areas. In gspite of the fact that
gigantic multi-purpose projects have
been built in various other States,
there has not been a single multi-
purpose reservoir project taken up
in Assam during any cof the three
Five Year Plans that have gone by.
There is a very strong case for Cen-
tral assistance, nay, participation in
the flood control efforts in Assam.
FElsewhere in the Report we have
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recommended the construction in the
Barak of a multi-purpose Reser-
voir and the investigation of the
storages on the Manas and the
Subansiri in the Fourth Plan. As-
sam has suggested that the construc-
tion of the Barak Reservoir project
and other investigation works should
be centrally sponsored and financed.
We recommend the acceptance of
these proposals by the Union Gov-
ernment, We would also recommend
to the Central Government to under-
take all other investigations on their
own besides help Assam State in the
matter of recruitment of the trained
technical personnel from outside so
that in the very near future Assam is
helped to have a much stronger De-
partment of Flood Control.”

Much of the damage in Cachar 1s
caused by Barak. As early as in 1960
Dr. Rao, who was then an engineer in
the CWPC visited the Barak Dam site
and again taking all the factors into
account and the necessity to mitigate
sufferings of the Cachar District people,
he recommended the construction of
this Barak Dam. Since then 8 years
have passed but nothing has been done.
In 1966 there was heavy flood in Ca-
char and Dr Rao, who was then the
Minister of Irrigation and Power,
at the Centre, visited Cachar and at
that time also he recommended to the
Union Ministry of Irrigation that they
should impress on the Planning Com-
mission about the necessity of under-
taking this project in the next one or
two years. Since then two years have
elapsed but nothing has been done. So
I would urge on the Minister for Irri-
gation now to take up this Barak Pro-
ject immediately so that the people of
Cachar are saved from these floods.

Similarly T would ask him to com-
plete the investigations about the Brah-
maputra river which is causing severe
damage to Assam. Assam which
could be a surplus State in foodgrains,
is now deficit in food because of these
floods every year. So I urge that the
Assam flood control measures may be
taken up at a national plan and all
Central assistance should be given to
the Assam Government,

B\ Mo WA (ATT) - JUFATAA
Aga, I § famgwnT aag @
g1 wram StAT QT @R fagsT gAT
g qETZ grEr W TE & T4
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g § §3 @@l w8t s aae | foaer & sfgwifal s asi o aosg F

g w AT FAAW FqT TG F
Qrerar W@ § ar fafaeer @it
T ABFTT ABT AFGL AT FET
“FE fFwg, agal &t wwm TAR
g THT 9T T F T FIT A48T
g W/ wEyfs 1946 ¥ et S
¥ garar arfF % gIER AT AE FT
) 9Fg gl § 3T g feenard
AT I & Y 48 THIT AT |
W fad § ag swx FEWlF e
fergeat & N @wwrz & 20 @
22 g9 ¥ 7% FTHIT Tt I Y
JTEHFIT  qlg F1 OFF F I Tg 3
IFT ¥ T AT AMGE FUST JAAT A
T 3 fad g@ w7 A mAr )

St g ATHS B FL AT TG § IAH
Farar war § f& qFam fow 25 709
AT FTE | TH A ATHIA, ITA, TSEATH
dtz M dTFP FT| IF AGT I
AfFe g, AR JrAT ARG D SAiwS AL
2\ dag g WA g fw g7 swsd
F JEA F AT F IHT WL FA-
N v I g T AT
geawr g fgar fag ¥ wrw wg wiws
S qgr o AR S FS W Hw
qEar 99 ¥ aga  wwfaai g gl
20, 25 FUT FT AT WM Fq&T
3,4 FAT & a1 147 § | 1B 20,25
AT qT FTRT AT RO, TGT 5,7 G
qqd T8 g WA SR WY aga e
Y =gl FIrEr T

“There was a breach on the left bank
of the Bhogdoi embankment on August
7 in Lakhimpur District . . .”

78 WIRIE graFie qamge fefes &
A g 9z Nw@E ga-fedraq 3 faa-
gre fas & § v aw e ey
FEETT &) AT AR AEAME qTET

sarg srg qem w frer g @i
T T g foad A s =rfgg

wAamar g 5 fergma §
e AF & fau Y g7 g afegq
N 22 A Hea faw 25 R
FHFT T § 1FE 25 HrEdr N A
grar, faw g & st & o i foray
WA E TAFT ATAIAZE (% 229
fegam § T AFT ¥ Fw & 25
FEN FHET G AT 913 T w5
3 fqg qr gaw W ¥ 3@ aw@ =9
F 75 4T 80 ¥ JTEFQ ¥ ¥ SaTav
gAY A | WX qT aF  fgrgeT a9
TS Jadr g g Sy | ogq fag
O gy wivgfr ag ot ¥
FeEt &% F VFT FT SgAEqr FL |
g A FGH A, FE@ A, TSt
TS g9 qF9a garg fad  gaar

frafr g fergmam & o gt F
AFGIT EATE | § 9 I TST T F
ford s <@g ar &Y 29 ¥ o1q % a9q @y
f& fagre ®sft g%t dtq ofr @1z
¥ ogar gaAr 9r

g AT qF A AT qAIE Y & I

forg ot feefis aidvg & sgFeq; & vy
gag Wt FH AL ot gy
aragre # gfew ot w0 age qurg
§r wfy &fs dfew St srarw TR
FfFa s Smm aGgr I few A
qr AT qgI¥ UF faT Fgew w7 ¥
Feft endfr 1 us few & dNFer ¥ o
gars w@is & 7 @0 9 arfi 7g qF
wigw T4, wfEw qm ag aaqw i fe
TR AT g A & e
qrz H qE FAST AR Fafy 7 2
feeell T F1E FTAFIER § Fgr qg=ar
A 4T f1FT AT 3T I FT
| @ AATR | FFIT AT A T A
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WY 99T FevA A9E a9 T0fET 18
wiT aratey  @wl Ay FE i e
galtayg smoaAw et qw A< A
g7 1 = § s wt qqRr @
R fr #rd I AT FXAH I TAH
W @ FI@ N AE I T IY
waw faar qrawr . qg fr sow S ag)
€7 qF g1 foeite sy s
w5 =gFeqr gR §Iw Hft Ak Aew
fF agy wdf wifaferm awct &
feql FYFS [T g, TG LAY
wr AT FiEAT g A aga WX W
Wi ¥ RErd fr o sdr aar W g
g3 Ffd M F ag g fograar
2 z@¥ darae §fs Naag gug
gTFr §RA AL EFE A fawara @
wigm fx ffre & ama § o o
yaAfe 77 @EE GRS oSw ada
g, ot awrg gq & SAar wark & fog
T FH #fqg 1 (Interruptions)
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qRX AW F 20,22 A A9 &
T FI IIAT AFEA AW AT Foh)
gt ad s sygen T Tifgd
g7 @ % @@ fed daag
gam §fF ool ¥ oedt 0F TRAN
efiga gt o e arfqarEeh
A FAE W Qar A T
FUA THAT A AR @ A gy
w7 o) &, AfEw S A gA A FHAT
FfFT T g\ FWiwg TF gri-grax
¢S FEIT FHIAT I W A FAAT 07
foay wtftg Iga qaw F fag qu
qeeg fagr sx ) @ f aaw A ag
garr g fFag 1 FwAr gavw y
@y ¥ g% A8 T A® I AT 5
faftedt &1 graeg §, W3 1 gFaey
R, EigNe F g F ) AvET afr &
AATERT FAFCE FAaR G aifE o
xE 7 VFAFT F19 g I7 qEH g
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AR FT QFAAT IAFT FF A AT
Fam frqr Jrad )

T g ¥ T ggoee fqasa
Fer fF aef) & 9ol wr fegeam
#, g7 gl & I@ ¥ fom @ w0
Fa g g 97 AWt wryw  folte
qgaml I SR N e frmm g
o @A Y wiw qafw gf Iy
faeft ot s & qort € syear €
Sl

q1g F 1Y & T Fer F qwEATY |
T[AY MY, [GA Y M AR frw F
T MU g, J& sraw d fegmg o
=T W §, FH A a5 swd aw
Faak §9 F TT FT TG AP X0
saea famr war &, Afew it frew
M ¥ @ fF SIREe SR germerd
¥ arg & Ferd Q@ B 1 an fgrgeana ®
Oy o7 R 3T S % A werd ¥
FTEY TEL AT TT I 1T QA E 1 q0@
A F2E T a0 AT AT Y IAA & g
gorg T Rfgr i g @t gael &
forg seed sto OF g arER we g
FAreA T H ), I A AW

SHRI Z. A. AHMAD (Uttar Pra-
desh) : Mr. Vice-Chairman, Sir, sweep-
ing and widespread floods have again
visited our land and large areas have
been affected. Untold sufferings has
been inflicted on the people. Huge
economic loss has been incurred by the
nation. Our hearts naturally go out to
the people who have suffered from this
calamity. But, Sir, it is nof enough
to express our sympathy or our sor-
row. It is necessary to see to it and
devise ways and means so that such
calamities do not recur. Now, _Sir,
the question of floods, the problem of
floods is a national problem and it
should be treated as such. Unfortu-
nately our Central Government has
more or less handed over the prob-
lem of floods, the question of floods
and the preventive measures in that
connection to the States although the
Central Government does pay money
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and from time to time, intervenes by
giving resources to the States in the
way of giving relief to the flood affect-
.ed areas. Now my main charge against
the Central Government is that it
has neglected this problem. It has
failed to develop a sound policy, an all
India policy on the question of floods
and it has more or less tinkered with
the problem. It is indeed a very se-
rious thing that during the last 20 years
of freedom only about 25 per cent. of
the problem has been tackled and 75
per cent. of the problem remains to be
tackled. This is a permanent prob-
lem and as such it should be tackled
on sound hydrology and on a long-
term basis and it should be worked out
for the country as a whole. What is
happening today is that the flood con-
trol authorities are moving empirically.
Schemes are taken in hand and then
left. Priorities are not fixed. Proper
criteria are not fixed for laying down
the priorities with the result that there
are local pressures, State pressures for
this scheme or that scheme and a sound
all-India policy is not evolved and iz is
not implemented.

Therefore, Sir, the first point that
I would like to emphasise is that an
all India policy based on sound prin-
ciples of hydrology in a country like
ours, which has a large number of
rivers, powerful rivers, fast flowing
rivers, rivers which get swollen in the
monsoon and which cause devastation,
a sound hydrology should be worked
out and on that basis a long-term plan
for the whole country should be deve-
loped.

Now the next point that I would like
to emphasise is that our engineers,
our flood control authorities do not
have adequate data for working out
a proper policy. You know, Sir, that
it is necessary to have a proper data
on flood flows, a proper data on rain-
fall flow. And it is necessary to co-
ordinate the two in order to fix cri-
teria and priorities. Neither do we
have proper data of the flood flows
nor do we have proper data of the
rain-fall flows and we pever make an
attempt to coordinate the two in
order to work out a correct policy.
We only proceed on the basis of short-
term records that we have got. Now
with the short-term records flood con-
trol measures cannot be effected. You
mzy build a dam here. You may build
& reservoir there. But you will find
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after a few years that flood waters
start flowing in another direction or the
calamity occurs in some other area,
Therefore, this sort of handling of the
Problem in an empirical and casual
manner will not work,

Now, Sir, another point I would like
to put forward is this that in the States,
tht_are' is no criterion for the fixation of
priorities for flood control schemes.
For the fixation of criteria you have
to find out the frequency and the mag-
nitude of the flood flows. Without
that you cannot fix the criteria. 1
know in my State, Uttar Pradesh; I
Was a member of the State Assembly
for five years and I visited the flood
affected areas. 1 wanted to know from
the Government whether they had any
criteria for fixing the priorities. They
have no priorities. Some group of
ML.As. put pressure for a scheme
here and another group of M.L.As. put
pressure for a scheme there . . .

SHRI A. G. KULKARNI: It is the
handling of parties . . .

.SHRI Z. A. AHMAD: It is a ques-
tion of a common calamity tegardless
of parties. The affected people will be
saying, my area first, my area first . . .
Any way my point is this that it is
Decessary that under the aegis of the
Central Government and the Planning
Commission proper criteria should be
ed for a flood prevention scheme.

Then, Sir, another point is that in
our country we depend much too much
on embankments and bunds, much too
much. I think other methods of pre-
venting floods should also be evolved,
for example, we should have off-stream
detention storages, we should have
flood-gates, etc. We should take pro-
per steps for reducing erosion of land
which leads to flooring of areas.

Then, Sir, there is also the question
of flood plains. They should be exa-
mined. Floods are recurring
every year, These flood plains
. have to be demarcated. And
m some cases it may be necessary to re-
move the population from that area
although I admit that it is not easy to
do so in India, where there is so much
Congestion on land, where theré is so
much pressure on land. But there are
areas which are not very fertile and
Which are often flooded and which cause

4 p.M,
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[Shri Z. A. Ahmad] )
damage all round. So the question of
flood plains has to be considered.

Now, Sir, in the building of embank-
ments, often care is not taken and this
question is not very carefully examined.
If you build a dam across a
river at a given point, it is bound to
affect the flow of the river somewhere
else, either up-stream or down-stream.
1 know of U.P. where dams have been
built but they have caused floods else-
where. Dams have stopped the fioods
in some parts but they have brought
about floods in some other parts. So
in the construction of dams the requir-
ed scientific approach i unot  there.
Depending upon the type of dams, and
the location of dams, sometimes other
places get flooded. There is sometimes
breach of dams also. So all our
topping takes place. Therefore, Gov-
ernment has to pay serious attention to
all these problems.

A awew  (gfamom) o qdr =i

Fgt qegs sar w5 s FgrE 7

AN Qo HPAT @ FE TG AT
go dto ¥ AT dAGA BAT §, I B
gege g &, feadr qwr @l fael &
ez T AT a9 AT |

Anyway this is a problem and I do
not think Government will deny facts.

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO):
There was the case of Nanaksagar last
year.

SHRI Z. A. AHMAD : Yes, Nanak-
sagar, as the hon. Minister says.

Then, Sir, I would like to take up
the question of organisation. Now you
know there are a number of authorities
with more or less overlaping powers.
There should be simplification of that
overlapping of powers. For example,
now there are the Flood Contro!
Boards in the States. Then there are
the Technical Advisory Committees.
Then there are the inter-State Boards.
Then there is the Central Food Con-
trol Board; from one authority to an-
other it goes on. If a scheme is ini-
tiated by the Flood Control Board in
the State, then it goes to the Techni-
.cal Advisory Committee. Then it goes
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to the Central Commission. Then it
brings in inter-State problems, and the
inter-State problems have to be examin-
ed. So if a flood control scheme is
injtiated, say, now, it takes a great
length of time to get finalised. I hope
our Central Ministry will see to it that,
if there are important schemes in hand,
they should be gone through quickly;
there should not be unenecssary delay
in executing or implementing those
schemes.

Now I am ending. Lastly there is
the question of relief. Obviously we
have to intervene very effectively., The
hon. Minister has to give relief to the
people, as much as he possibly can,
because the human tragedy is colossal.
But in addition to that you have to
bear in mind also the aspect of reha-
bilitating the agriculturists. To reha-
bilitate the affected agriculturists of
that area, seeds may have to be provid-
ed. Some may have to be given to
people to build houses or to prepare
their fields properly for cultivation or
to purchase cattle in place of the cat-
tle that might have perished because of
the floods—that sort of rehabilitation.
Now that aspect also has to be borne
in mind.

In the end I would bring to your
notice the question of floods in Kerala.
Now, I am glad that Rs. one crore
has been provided for protection
against the floods in Kerala. It is
good; it is a good step that way, al-
though the Kerala people want Rs. five
crores, and it is not correct to say that
in Kerala it is not possible to initiate
big schemes of flood control.

SHRI G. RAMACHANDRAN (No-
minated): It is Rs. 13 crores they
wanted.

SHRI Z. A. AHMAD : Whether it
is Rs. 13 crores or Rs. 5 crores, in
any case Rs. one crore is not enough.
After all, there are 35 rivers there,
and if the dams are properly construct?
ed, they can be wuseful for lift irriga-
tion also. Floods can be prevented and
lift irrigation can be developed. In
Palghat, for example, there are about
five or six dams now and I think, if
they are inter-connected in a way
whereby, during the rainy season, wa-
ter can be stored in all the dams, if
a sort of network can be developed, it
can give protection from floods as well
as provide water to the peasants
through lift irrigation.
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Then the problem of erosion by

sea is also there in Kerala; erosion by
sea is a very big problem there and
you have to provide for it also.
Therefore, I would request the hon.
Minister to pay proper attention to the
demand of the Kerala people for flood
relief.

I have nothing more to say. My
main emphasis was that a proper flood
relief policy based on modern scientific
principles of hydrology should be de-
veloped, and there should be no undue
delay due to administrative red tape in
the implementation of those schemes
which have been given priority.

That is all. Thank you, Sir.

s Mvo fo @A (fag) : I7TH-
I |TEE, TS gHIR /W W A1 a6
aTE AT T &, drET, &7, fagre, oo,
Fw aTie § a1g o1 WY & A A g
¥ Sd § 99 ¥ a9y arg ong g fadw
fFar & ST J g g, &
Fizfadt # I T T § AR
frgar & ST AFAAFATE | AT F
waiz § 1 ag agamar @ § 5 g el
TF T ATE FT 25 qLET AT Uk T% g
#R 75 UTEC FTH FEAT FET ITET E
qr & AT ST AT FAT SO F T wwAT
g T F1 w10 o o ot & o gw o
Tq qTE FT UF AT TF ¢ AR 9T F4T
AT F oFA B gER FNfTaE @y
43 g1 & gIR uw @ s §, g
qry w7 & AT ey W F, A fise
FT w0 § F R o) SR g
T faam ofmaT & 1 gATR Rl e aw
I Az At &, S-AT A7 Srar &
IIF FATAT FAT F A FAY S AR
ITH AATAT GH Al AT g & | oA
qTT AT ¥ A T o @F FT 3 & AR
IHY FIE AT I AT T & | FH AT
& A3 uw oY oA FaE fed foady
fF gw 39 T1% FY A% ¥ 9% B
g% faF a=8r aw ¥ AET T 7 FT
g FHFETANRD |

7—24 R.S.[68
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it S aTg T F Are @ gww fan
AT qt gAR et wrew fafaeex o
T gY & 9T A7 o T AT Fr aat
o sToTF AT g & 1 & st qaATer
fecdy smem fafaeze & ot arbr w6 f
T oatg 1 YA & fod faA ey Ay
T B, THF fod drsar aqmy ¥ fod
STt TR Y, 9AN 98 T 79I FY |

gaTe fage W & Y B sy Afear
8 g% ol ot FE avt & doar w9 @
¢ wfer omi gE AR @ W & A fe
TR T, FAT, T T2F anfe Afzay
¥ giram &1 atg s <@ & ford fF awi
T JAGT FT 2T qTA TRATAT IS T2
€ 1 oY AT & ol o S e g
TR sEd g NFpagar @
T q%g BT AT H § STy AT Ay
T AT TE ] IH @ ¥ g ey
F FUR Y gw Hqefy St F7 eqva frAraa
fr agt 7o ¥ dwm ad frey e
AZT AT AT HT AT D |

gAY ATETH § a1 aI<a< & g ATy
T ], FUIF A, AT A7 A oF ¢
AT gy Tifed B e g s
TR G FT G A TG | FATT F WY 39
T FTH &ty gf § st sgem iy
TN I Wede H Fgarar g AfE
TE QX ATATT T A T4 A AT G
31 oA § A FTHR TR ge § )
1 37 &9 ATl F1 3@ g A T @I
qer St & st ' oAy o T
FIAAT G947 FL F AR G @ % vy
B #Y Sl T g oA 39w fam
FAT T AT T STRTL § ATOH 3L T
T3 Y e (st & g A o e #1
g T arg w1 fF a9 ¥ mw @ o
ag SgTaT ¥ sareT <9 @ fead fF awrar
FATH # TRT X waw fer | S e
FAR &3 21 ITHRT I FIF AT Tg FET
aq & T+ waf fow fFg q@ & &
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[&1To o FarT)
fFar s SR SEFT QI ASET 99T #%
F ATTH GTAN W@ | H ATTH AT TR
HAT ST & ITIAT FEAT

SHRI KESAVAN (THAZHAVA)
(Kerala) : Mr, Vice-Chairman, Sir, dur-
ing the last few years calamities are
affecting our India year after year. In
1962 there was the Chinese aggression;
in 1965 there was the Pakistan attack;
then there was continued drought for
two years and now there are floods. I
think there is radically wrong, someth-
ing somewhere. That may be due to
the presence of some people who aie
now in power; I think so. Whatever
that may be, people are suffering, When
Bihar and other areas were affected by
drought Mr. Jagjivan Ram, Food Minis-
ter, said that because of drought the
production of foodgrains was very poor.
Taen there was ample rain and we had
a production of 95 million tonnes of
foodgrains but then only very small
quantities were procured and cven the

procured foodgrains they could not
safeguard from the rains. A great
portion of it has been damaged by

these rains. Now almost the whole of
India is affected by floods except per-
haps Madras and a major portion of
Andhra Pradesh though a portion in
Andhra Pradesh is affected by drought
now. Anyway the condition as a whole
in the country is bad, and we are all
suffering, From the statement given to
us it will be seen that flood control
measures were started in 1954 but
they could complete only 25 per cent.
of it up till now, At this rate it will
take 42 years more to complete them
and I do not know at that time who
will be in power here, Of course,
though we have failed in flood control
measures we have to some extent
succeeded in birth control measures if
not in anything else.

Sir, I am coming from Kerala and
in Kerala we have not seen a flood like
this for the last 100 years. Some forty-
four years ago there was a flood in the
Travancore area but it did not cause
so much damage as now. Thereafter
some 30 years ago there was a flood
but thay also was not as serious as the
present floods, From the statement it
can be seen that extensive damage has
been caused by the floods in Kerala.
T. has been stated that some 58 persons
‘have died on account of the floods but
‘my information is that 61 persons have
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died. It is also stated that 2.4 lakh
hectares of land have been affected by
floods. A major portion of that is
paddy land and all the paddy cultiva-
don in that area has been lost, And
there has been partial loss in more ihan
3 lakh acres of paddy land. The
population affected according to this
statement is 7.6 lakhs but our Govern-
ment of Kerala had to remove some
60,000 families to places of safety.
Some three lakhs of people have been
removed to places of safety like schools
and other buildings, and they were
given free ration for two weeks., Wheat
flour and other things worth nearly
twelve lakhs were disiributed by this
time. Again according to this statement
23,870 houses were damaged on ac-
count of these floods, My submission
is that a house in Kerala is not just
like a jhuggi in New Delhi.

[THE VicL-CHAIRMAN (SHRI RAM Niwas
MIrDHA) in the Chair]

The damage to these 23,870 houses
will work out to crores of rupees and the
people ought to be compensated for the
loss they have sustained on this ac-
count. Several roads, bridges and bunds
have also been lost or damaged and
that will also cost us heavily, Accord-
ing to this statement it comes to Rs. 3
crores bur I read a statement by Shri
M. N. Govindan Nair, our Minister for
Power and Agriculture, that the damage
caused to agriculture, houses, roads,
bridges and bunds, will all work out to
Rs. 16 crores. Actually the damage
would be far more than even these
Rs, 16 crores. The exact position has
not been ascertained even todav. Any-
how the Central Government must be
very considerate towards Kerala State
because it is an admitted facy that
Kerala is deficit so far as foodgrains
are concerned,

During these floods which are caus-
ing havoc in Kerala, our Food Minister,
Mr. Jagjivan Ram, went to Ernakulam
on the 4th of this month to attend some
Youth Congress meeting but he had not
the kindness to go and see the flood
affected areas. When he was there in
order to satisfy some Congress leaders he
made a statement that the present
Kerala Government has failed to pro-
cure paddy. It is a very incorrect and
untrue statement, I must say it was a
very deliberate, false statement made by
him and it was quite unbecoming of a
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Minister of his stature because
procurement after this
came into power has exceeded the
target. Before this Government there
was President’s rule and then procure-
ment was far less than the target in
those days but now it has exceeded the
target. Now, June, July and August are
the worst months so far as the people
of Kerala are concerned, Even before
we were not being given sufficient rice
but yet some rice was kept back every
month in the godowns to tide over this
difficult period by giving at the rate of
160 grammes per head per day to the
people. But Mr. Jagjivan Ram said it
was possible because they gave rice;
otherwise the Kerala Government would
not have been in a position to give this.
But the fact is that after the United
Front Government came to power the
‘Centre is not fulfilling the promise
which it makes. In 1965 when the
southern zone was lifted, the Central
Government promised to the then Gov-
ernor, Mr. Giri, to give 75,000 tonnes
of rice per month so that we can give
ration at the rate of 6 oz. per head
per day and they were giving that am-
ount till the United Front Government
came to power in March last year,
After that when they promised 60,000
tonnes they gave only 25,000 or 30,000
tonnes. This sort of thing was going
on for long. Even in June and July
they promised to give some 80,000 or
85.000 tonnes but they actually gave
only 36,000 or 40,000 tonnes. This is
what is going on. So what I want to
say is nobody should play with the
lives of the people. They may be
Communists or SSPs or people of any
party but surely there are Congressmen
also who are toiling and starving and
they must take thay fact also into con-
sideration. Of course I know that the
Centre is governed by the Congress; let
them continue but especially in these
days they should not take a step-
motherly attitude towards Kerala. That
is what T have to say to them.

SHRI AKBAR ALI KHAN: Never
have we taken that attitude,

SHRI KESAVAN (THAZHAVA) :
According to this report one crore of
Tupees have been given to Kerala, but
to the other States affected by flood,
they have given crores of rupees as
loans and grants and that fact has
appeared in the papers. (Interruptions).
But the Minister is silent with regard to
that. One crore is given to Kerala, I
think the Prime Minister, from her

the
Government
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fund, has given Rs. 1,25,000 up o this
time and Mr, Jagivan Ram gave his
first instalment of 500 tonnes of wheat.
Wheat is a very difficult thing for us to
eat. A second instalment of 500 tonnes
has also been given. If he had given us
at least a thousand tonnes of rice, it
would have been helpful to us. So,
my submission is that all considerations
must be shown o Kerala.

SHRI G, RAMACHANDRAN :
May I make a small correction? There
is difference between a lakh and a crore,
You are again and again repeating that
one lakh has been sanctioned. One
lakh is one-hundredth of a crore. 1
am not quarrelling with what you say,
but let us be sure of the figure.

SHRI KESAVAN (THAZHAVA) :
I was referring to the sum of Rs.
1,25,000 given from the Prime Minis-
ter’s Relief Fund, and one crore of
rupees by the Finance Ministry.

SHRI AKBAR ALI KHAN: You
are fortunate that you got so much.
Others got less.

SHRI KESAVAN (THAZHAVA) :
T do not know the Cabinet secrets. This
is the amoun: which she has given to
the State of Kerala, How can I know
about what was given to the other
States? I do not know it. Those facts
have not been given in the statement,
but according to the papers 1 came to
know that one or two crores have been
given to the other flood-affected areas,
One crore has been given to Kerala,
but I do not know whether as a grant or
as a loan. That fact alone is given in
the statement. That is what I say.

Bl
ke

(Interruptions)

SHRI G. RAMACHANDRAN :
May I request you not to publicise foo
much that the Prime Minister has
given Rs, 1,25,000 from her fund?
There will be a hue and cry from the
rest of India.

SHRI KESAVAN (THAZHAVA) :
A sum of Rs. 1,25,000 has been given
to Kerala from the Prime Minister’s
Relief Fund. From the statement it can
be seen how much amount has been
spent up to this time on several
measures during this flood season. That
is known to the Central Government.
We made representation to the Prime
Minister., Of course, at that time. Rs.
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75,000 was given. We are very grateful
that so much was given by the Prime
Miniscer, but the Finance Minister ;s
there. Now, Kerala is affected by floods
not over a small area, There are only
nine districts in Kerala and all thesc
nine districts are affected by floods.

That is a fact. Some 61 lives
have been lost. From the statement
itself it can be seen how much

property has been lost. What I submit
is that all possible help especially in the
shape of rice and wheat flour must be
given to Kerala. That is the most
necessary thing which we require. At
this time cholera also has broken out.
Several persons are dying, I want not
only money, but also rice and wheat

flour, These are the most important
things which we require. Some are
suffering from fever,  pneumonia,

typhoid and all these diseases.

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): Mr. Vice-
Chairman, at this time of great calamity
in the nation, I want to express my
deep sympathies with those who have
been the victims of floods. Many States
have suffered from floods, It is rather
ironic that two years ago we had a
terrible drought and even this year
some parts of our country are still
suffering from drought while at the
same time other parts are flooded,
home and hearth. There has been
great loss of life, much damage to
property, to cattle, to public buildings.
Naturally anything which causes dis-
tress to our counirymen is of deep
concern to the entire Government. The
Minister will give all the facts and
figures. 1 only wanted to say tha: just
as at the time of drought we made a
very major effort, not only to give im-
mediate assistance, to arrange relief
works, but also to see how we could
help the farmers to deal with this pro-
blem from a long-term point of view
so that they need not suffer in the same
manner in future. This is how I feel
that we must all look at this problem of
flood and how to initial flood control
measures, I went into this matter in
some detail when I visited Assam some
time ago and I found that all these very
necessary measures were extremely
costly, so that with the best will in the
world it is not possible to take them
up all together. At that time also we
have had discussions with the Ministers,
with the State Governments and others.
I feel thar we must look at this problem
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as a major part of our food production
and agricultural programmes, to which
we have already given the highest
priority. We must look at the question
from :the long-term point of view. Un-
fortunately, in order to save money we
do a certain amount of patch work
now and to some extent we are forced
to do so because we do not have the
resources to take up the larger pro-
grammes, buy we must make an effort,
at least little by little, to undertake these
larger programmes, so that our people
are not subject to this terrible suffering.
The people of Assam, of West Bengal,
of Rajasthan, of Kerala and, of course,
the latest place to suffer is Gujarat and
in Gujarat especially Surat and Broach
have suffered very greatly—some in a
greater measure than others, The Gov-
ernment is fully aware of the gravity
of the situation and we shall do what-
ever we can to assist the State Gov-
ernments. I heard my hon. friend just
now speaking, saying a sentence which
is rather familiar, that is about the
stepmotherly treatment given to Kerala,

AN HON. MEMBER : Step-fatherly.

SHRIMATI INDIRA GANDHI:
Step-fatherly. Now, I am sure that the
Minister will clarify this point, but
usually assistance is given accoring to
some rules, ie., the number of people
affected or the extent of the area affect-
ed. But I think it would be very unfair
to say that the Centre or anybody has
less concern for Kerala or the people
of Kerala than for any other part of
the country. I am sure that we should
make every effort to do whatever is
possible to do. Fortunately my col-
league, the Food Minister, also came
just in time o hear the last part of the
speech which concerns him. I can
assure the hon. Member that we, all of
us, are deeply concerned over this and
we shall look into not only those pro-
grammes which must be taken up
immediately, but, also from the long-
term point of view we must take up
flood control programmes, one by one,
all over the country, so that we are not
completely helpless in the hands of
nature. One great advantage which we
have in living in this century and at this
time is that we have got ihe tools of
science to use in controlling mnatural
forces, but most of these tools are siill
very costly and some are beyond our
means. Nevertheless, when a calamity
comes, somehow we have to scrape to-
gether everything we have to meet it.
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Our sympahy goes out to the people
in all these Sates, to the Chief Minis-
ters and other nembers ot the Govern-
ment, I am sure that the hon’ble
Members, the people and all of us will
regard this as a national problem and
try to meet it colectively. Thank you.

SHRI K. S. CHAVDA (Gujarat) :
Mr. Vice-Chairman, there were devas-
tating and unprecedented floods 1n
Surat and Broach districts from August
6th to 10th this year. Many human
lives were lost, many cattle were jost.
Great damage was done to crops. Pub-
lic utilities and a number ¢f houses were
damaged or destroyed by the recent
flood in Gujarat, At the time of distress
the Scheduled Castes and Scheduled
Tribes people ate the first and the fobe-
most sufferers, but at the time of beneflf,

people other than the Scheduled Castes T‘L

angl Scheduled Tribes are the first bene-
ﬁplaries. So care should be taken while
giving relief to the flood affected people.
ITHE VIcE-CHAIRMAN (SHRI M. P,
BHARGAVA) in the Chair.]

These two floods, that is, the flood of
the river Tapti and of the river Nar-
mada could have been avoided if the
two projects, namely, the Ukai project
and the Narmada project, had been
completed in time. We know that pre-
vention is better than cure, Ukai village
is 72 miles upstream of Surat. The last
flood in Surat was in 1959, and the
work of Ukai project was started in
1960, and I think it is going to be
completed in 1971. I would like to
know from the hon. Minister whether
it is not possible to complete it earlier.
The State Government cannat do it
without the help of the Centre because
it is a major irrigation and power pro-
ject.

Besides the damage done to person
and property by the recent flood in the
river Narmada, it has affected the
Ankleshwar oilfields. No crude oil was
supplied to the Refinery and npo gas
was supplied to the fertilizer factory
from the Ankleshwar oilfield for some
time. This shows the necessity of early
implementation of the Narmada project.
I would like t¢c know from the hon.
Minister when he is going to settle the
dispute between Gujarat and Madhya
Pradesh,

SHRI DAHYABHAI V. PATEL:
Now it is not in his hands. It will go
to the Tribunal under the Act that we
have passed.
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SHRI K. S. CHAVDA: I would
like to know when it is to be handed
over to the Tribunal under the Inter-
State Water Disputes Act. I would like

to know that from the hon. Minister,

As I said, if these two projects are
completed, then there will not be any
flood in future, This time no flood
forecast or warning was given by the
neighbouring State, and this is a
matter of criticism by the people. I
would like to know from the Minister
when this flood forecast and warning
scheme will be implemented for the
three rivers, namely, Tapti, Narmada
and Mahe. Thank you.

SHRI G. A, APPAN (Madras) :
Mr. Vice-Chairman, people are speak-
ing many things about the prevention
omflood or flood control. In this con-
nection I am to.add that some time
back the Marketing Final examina-
tion of tie London Institute of Market-

ing and Sales JQJanagement there was a
o

question. For the 106f preven-
ssian

tion and soil erosion scheme the héy>
produced in Calcutta is being expob ¢4
in a large measure, and it earns fors*!S"
exchange. It is not the forecign X~
change that matters here. Some tw® Of
three years back when I read a’ OUf
these flood control methods, I was ré:a“?
very sorry to note that this hessia
exported from Calcutta io
America and other countries, ha< not
been fully utilised, at least 1o somc
extent, in our couniry, Immediately I
wrote, some three years back, to the
Government of India and to the Gov-
ernments of Kerala and Madras whe-
ther they had experimenied anything on
this hessian project for the soil erosion
and flood control schemes. I could not
get any reply all this time from any of
them. Perhaps they thought it was trom
an insignificant source, It was from a
very small source that people in
America began to introduce this schene,
It was implemented by using the Indian-
made hessian of the Lindley Corpora-
tion of Calcutta, if I remember right. I
wrote for a small sample of the hessian
that is being exported from India to
America to save thar country from soil
erosion to a great extent, I did not
bring the details here. Perhaps all
these details to a great measure cover
somewhere about 30 pages or so. And
in Delhi I never thought that this sub-
ject was coming up here today for dis-
cussion, or else I would have placed the
whole facts before the House,

which is

[N
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There is a talk somewhere of damage
through floods. There is a talk else-
where of dearth of water even for
drinking purposes. These are the ex-
tremes on either side. Let us make the
best use of our experience. Why should
we allow even a particle of water to
go into the ocean? The ocean is very
vast; the sea is very vast. Let the sea
surrounding us - get its water trom
somewhere, but let us not wasie our
water, flowing from our hills, flowing
from our plains, to fall into the ocean.
But let us try to canalise, capitalise and
use these waters for cultivation, Then
how to prevent floods? In my Ilast
speech somewhere about the 2nd week
of May 1968, I remember stating many
things about the food procurement. In
this food procuremen; also flood co
trol will be greatly useful. So, le{s/;s
construct dams rather than spend 2
of money importing food and
ducts, Can we not use the

k. of foodgrains
d o canalise the waters
anc o prevent floods? By ihese flocds
WEf lose human lives and cattle and 4
MULyber of houses are washed away
Teating great damage and loss to the
nalig nal wealth, to the national produc-
Uvity, A large portion of the alluvial
SOIY that i being deposited along the
uver beds is also being wasied when we
are not able to provide sufficient em-
bankments, sufficient bunds, and all
these things. Not only that but soil
erosion alsp affects the cultivation, the
food crops and many other things. We
have also to spend a huge amount of
our hard-earned money to prevent soil
erosion. In this connection, T just
request this venerable Government
through the august body of the Council
of States to kindly see whether we can-
not appoint a Committee to find out
ways and means and to know how
things are being done and implemented
in America. Of course, I will be able
to place the full details before the
Minister-in-charge very soon, The Com-
mittee should go through their experi-
ments for the country’s causc to a
greater extent and rtelieve wus from
damage, loss, catastrophy and all these
things.

SHRI KOTA PUNNAIAH (Andhra
Pradesh) : Mr. Vice-Chairman, Sir, I
would like to congratulate the Govern-
ment and the Minister concerned for
the anxiety shown in controlling the
floods and the steps taken. This is a
very important problem. This is not

[ RAJYA SABHA ]

in the couniry 3156

teday’s or yesterday’s prodlem, it is not
a man-made problem. But the pro-
blem is there. We have been facing the
problem since many y:ars Buy what
is that that we are doig to control the
floods? That is very very important.
Whether nature controls man or man
controls nature, this § the crux of the
ptoblem. 1In spite ¢f the best efforts
of the Government and the engineers,
there are floods causing misery and
destruction every Year, whether it is the
Narmada or the Tapti or the Krishna
of the Godavari Whetier 1 15 in Assam
of Andhra Pradesh or Gujarat or UP.,

wherever _tnere are rivers th're are
f100ds..~This problem is going on. This

is 1ike the food problem., We have the
mine problem. There is the drought
roblem, there is this flood problem
also. This problem should be tackled
jmmediately, We cannot hear the
pathetic stories. When we are told the
miserable stories about the victims of
these floods, we are taken aback. What
is it that we are doing to control the
floods? 1 know that Dr. Rao is not only
Minister of Irrigation and Power, but
he is also an expert engineer. He
knows the measures, But they should
pe implemented. I am not a technical
person, I do not know anything about
flood control, T cannot suggest remedies.
But I can describe the plight of the
victims of these floods. In the matter of
floods also, I see a discrimination. The
poor sections of the society are the worst
victims of these floods because they Live
at low-level places and they cannot have
these cement concrete buildings, What-
ever they possess, only their huts, they
can be very easily knocked away by
floods. So they are becoming homeless.
The Narmada claimed 100 lives, the
Yapti claimed 200 lives. Every year
there 1s death and suffering of men and
woimen and innocent children, We hear
all these things, Tt is heart-rending, T
only appeal to the Government to iuke
pecessary  steps to control the floods
immediately, whatever the cost might
be. This position we cannot accept, I
would like to ask the hon. Minister
whether there is any machinery to find
when ihe floods come so that we can
warn the people and shift them from
their areas to the other areas. From
this point of view, it is very important.
1 would like to ask him to answer how
many rivers there are which have been
classified as rivers of sorrow, turbulent,
aggressive  and tame, Floods bring
misery and destruction every year caus-
ing loss of life, property and everything.
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I would like to ask the Minister what
is the loss sustained during the last ten
years, area-wise, by these floods, what
are the steps that the Government have
taken to remedy this situaiion and how
far they have been successful in meet-
ing this havoc by floods, and also whe-
ther the Government 1s contemplating
any permanent measures to meet the
situation. I would request him to answer
my questions and see that this problem
is tackled immediately., Otherwise, we
are not doing justice to mankind be-
cause they are the worst victims, They
are losing their lives, their wives, their
children and therr property, and we can
very well understand what kind of
torture and misery they undergo. I

appeal 10 the Government, I request
the Govemnment, to take necessary

measures, suitable steps, to control the
floods as early as they can, Let us not
think of money particularly in  ths
respect. We can anticipate other things,
but we cannot anticipate when the
floods come, when they would take
away the lives and property of the
people of this country. So, I request
the Government through vou, Mr. Vice-
Charrman, to take immediate steps to
remedy this misery and meet the
challenge of these floods.

Y Qo Fo ARITE L (7Y M2 ) 2 #0777
ITAATETE WEIEA, HAS F A1 A AGA D
T S gF1 g o az ffaae g v @
qd #1¢ fargeara w7 ¥ a1@ o € e
39 F F F@T THATT AT 8 | A
qgy ¥ Ux Eede wAAA FAT ST A
grg foan &, ot w@ ww g i 39 W)
fagar fouT ST TRAT & AT S F IATATC
q¥ %1% e o s gAT 8 ) t

a7 7 gz 98 g7 fraas s g fw
AT ¥ 9 UF Fq0 €IAT § | AT
T TWew & I T 7 FATAT & A S0
1 g % 39 F1 THAW 0AT I AT
fFgar &7 u¥ads @7 A1 NI fwaAr

gt arae gift feadt gg 1 ez ¥
IT ST AE & W@ § 1 ATwd

FY AT OF AT W | FH AN F A9 {6
fooe aagmnd fF a8 oft wrgdd,
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FrEaa ¥ agy FrfAEd & waror g | ey afc
IO F AFT § GEAT qEETA qGT T
eT yrgve fFar € g | T aE § 99w
F LN H TS FT AT ATHEE HEAT ATEAT
g & uF gw qar F eq 7 oamar
97 WX 9 H SR ug aaarEr @ fE
afzmer fefegae & ez oF amg gz
o % FTR0r 20 @AFTI FT TAE 199 N
a gz Frar o f& 99w @R
R Zfmmr R, A UF @A
A9 F 7Er & fF et g Ay 81 anasw
T F 5 gger & g & o oft oAy
WE g7 E g T EE 7 979 few wow
fag ag 7&r fFar mr & T owTw
20 FT & 47 72 1 AT IW g0 S Sy
TaTHe § 39 F2IAC F AT GAT F AN
frr forar goT & 1 = qvR & A
Far A fqar g @ ‘gz sw At ugws”
arg & § | 98 awa A8 & I o sy
39 gy RO 7y 9% 9T & 99 9%y
§ wwa g 5 g av gy a1 9w
g, FETARIAl § 4 T AT qFT g T
EIT 100 F F7 9ZA TA1 § | TG
AT FT 745 FTT § {F S 1000 F FUK
g\ W FFTEH To 9 ¥ femr W g 5
FTof SA-gTF 155 a1 g% 1T ghET e
F41 afes q3-f FFe T gk &)
ZET THIT AT W Y s s f3u
w8 T gEmEe A€ fFar o aw o
§ mew 93w, WgTE, ITHAT AT TR |
A TSI & W AT HweT fFAr &
FAT 11 F 98 300 1@ &GC FT JA4T
T g wafw 7, 8 @ 10F @ ¥ faay
¥ “qre uaAtad’ | 91 iy & fam s
‘are vadtgd & A1 T3 300 AT TIC
F1 AFST B FOT J @ W™}, U
¥ gAF N ALY HATAT | 3G TS T
gomam s Fremy ¥ gz S weR
az fraga w977 § AR FHET FB AW
TeT W FT ATESN F ATET AT FE
faig FAT W1 =T § G19 § QrEr A&
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[#0 Tdo Fo Aamw<]
BT 1 39 W faa w3 & forr faan
ST FIHAT |

d HE F A IW AT AT AHAS
Tal FLAT 9Tgat fF agh o< e s,
grgfr R gt g€ @ feeg
Tar =t & B St oag o @r g zEw
90T THIT AT & AT T ATAT g
A7 g7 Y wfefeafqat sow A1 E 3
W FTCOT g 1 SETERw % fau T
F S T A& T A IS A4 G
®T ATY § I g FT ATAT IqY IF &
F ovaT W99 q1E ATE | AT &Y A4
ag & fr v fd # faay gem & g
9 ¥ ¥ fF 3t W ) feafy W@ aw
Y oY | o § emfa® danE & smfady
g ag & f& “‘where breaches have
occurred last as well as this year.”
7 wwE § G o 5 ma few A
§ FEIEE AT T AFAT R T GE JI0
TFT @A F A€ W FATA ATAT ITHY
IEAT TG FIAT, av (6 A frary 37
T A-fiE w62 T w30 AT Q¥ F
Bt IRER R TARS (COESE- £ AL 1
qIR F ooy faded foar | weERF S
st feafs S gl ;@A g &
agl 1 ITRWA ZF %T I T qTE T
TS — WREIR HET TR FT UF ANT |
gl TFT AT F L TH T
3F % 9N ¥ T BT I 99 R F
AT FY AT | T ag Ay ferfy Faer
S TR A § ! A 9 % &) frasw
FT A1EAT § 5 T W% oaHS J|@w F
arafas feafy &1 sqaw Sar w@
gl, 3T A & Fg qFar g 5 @y o
17 34T § —3aa1 at fafraa &, fafaare
g——Sad & wfaF AT W gl g€ &

LT G W H I H Faray v §
22 Q% Wy A1 g gd & 1 S fw
#3 {raaw fear, woraa, oo gaE
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TG €7 ¥ TG E | THE ST 3 EAR
9 WTE TIU FY o @ars wE T\ IAHT
faare a3 g0 UF FEraq oA H oo
F, S sy UF WA G e A FE-—
“Prevention is betier than cure.”
e fagx 10 a9t & wiws fams 99,

gify fradY g€ & 78 Tar S @t § gwaqr
' fr Sw @f &1 W @y A R A
1 Asraret ¥ s fRar smar & ag g
qr gt g, Sq AISHAT HT QO FLA &
qg AT * fAU A SAdT aeraar g
TRy wfer SuAT aww faaq eaa T8
fagr w37, AR GETET TE & 0E, W
TAT WA AT |

ey off TEiTH § us A FI7 AT
var {1 zad aqvn i g & 25 glqaa
zyg frar TAT E | ATRY "I AT & T
¥ arEt &1 QA & fag T & grU A
wqrfy AAFAT JATE qE, TET FIE AT
Tq wEdc A A 1 F WA FIATE
ff mreg |y "gtew T@F AvEd W
ot T TreAd fF FAT 39 ae § Sl
AT FT ITH7 fa=re F AT 57 e ansit
Fr aray & foq IEIA FAT ASTAT TATS
g

UF ald & @R FgU TN ¥ §9
agfaq vt & Freor € at s stafafae
F FICT & FB TWGT F A8 FT 78T 9%
garer Suteda fram @1 0 A FwEar
g v w7 a8 foagmer == s Soq
Fr 3% arg ody frdr @ fowma 9@
T | IHE arg oY fawra g At @
TR A TF AT & | F W AT WO A
g1 o faar A arelt AATT § ARET
F FAT AT F A QU & i, IAF AR
¥ ot famre w7 fomr sar & s @
FYRT FT AT 9T § gAT § S I9
TF® TR vy faady, way A< fawama
-
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a7 ¥, | #@er wgew ¥ gd fAaw
FROT fF IT A6 &1 TITAT F AT F
TOHT TIIEY THT 395 g 1 gar 07 dl
Irq & fau gwong &9 AEr § SO
FOIT | g FqTR |

SHRI A. G. KULKARNI: Mr,
Vice-Chairman, Sir, there is a saying
particularly in the villages of the Maha-
rashtra area. There is a tribe there
which worships the God Mahadeo and
roams about begging in villages. Dur-
ing the day they go round the villages
‘begging but at night they always go to
‘the Mahadeva temple and think about
their prospects. There they say that
this is not a good way of life and that
they must build their own houses and
-earn their livelihood. The same thing
is going on, Mr. Vice-Chairman, in
this country. For the last twenty years
since we got independence, the Gov-
ernment, the planners and so many
people in the country come together
and say that some ilood control pro-
-gramme must be worked out.

Mr. Vice-Chairman, there is uiter lack
©of perspective in planning, Particu-
larly during the last taree Plans these
things have been brought forward
time and again by politicians, c¢n-
gineers, I mean hydraulic engineers, if
I may say.so, that some flood control
measures must be adopted and some
money provided for in the Plan. Mr.
‘Vice-Chairman, I can rightly appre-
ciate the Prime Minister’s feeling that
flood control measures cannot be
thought of in isolation. It is really a
food and agriculture problem. And in
that respect, Mr. Vice-Chairman, I
find from the survey made that a sum
of Rs. 100 crores has been lost dur-
ing the last ten years on account of
damage from floods. Now what i3
required is an allotment of Rs. 10
crores to Rs, 15 croras per vear to-
wards afforestation, embankments and
some other schemes. So, Mr. Vice-
Chairman, I only request the Govern-
ment to take the view just now that
flood control is not a thing to be
planned at a time when there are
floods and then forget all about it.
That would not solve our problem. We
have been doing that for the last so
many years.

Mr. Vice-Chairman, I am told that
an assessment has been made that a
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sum of about Rs. 1,500 crores is re-
quired for the building of projects,
like dams, multi-purpose projects, af-
forestation pro;ects, soil conservation
projects and projects mentioned by iny
friend, Mr. Appan, regarding growing
shrubs and plants to prevent floods.
All these projects must be taken up
under an integrated plan for the whole
country. They must be drawn up and
things must be carried cut as per plans.

Mr. Vice-Chairman, I am not going
to take much time of the House be-
cause many things have already been
said from this side as well as from the
other side which deserve our merited
consideration and I do think that
the Government will give their utmost
attention to them. My purposc to-
day is just to highlight planning defi-
ciencies of flood control methods and,
therefore, I am here to press the Gov-
ernment to start making some specific
allocation for this purpose during the
Fourth Plan period. The pioblem of
flood control is not to bs viewed 1
isolation; it is very much integrated
with our agricultural and food prob-
lem. It is also integrated with our
soil problem. It is also integrated with
our undergrovnd drainage problem.
So this is a very huge problem
and for the present difficulties,
some short-term arrangements
should be made. Government should
devise plan and implement all these
long-term  programmes, but as a
short-term measure, I would suggest
that immediate arrangements should be
made to forestall these floods and an
adequate  warning  system  should
be devised for all the major rivers where
floods occur. In the Koyna region
because of Dr. K. L. Rao’s ini-
tiative, an adequate warning system has
been evolved and now the villagers and
the people staving round about those
villages are more than satisfied that they
can safely rely on these warnings
through the radio or through some such
means and they can take adequate pro-
tective measures and avoid danger to life
at least.

5 P.M.

Mr. Vice-Chairman, I am not going
to bring in politics hers. But my
friend, Mr. Dahyabhai Patel has un-
necessarily criticised the Congress
again, particularly the Minster, Dr. K
L. Rao. I strongly oppose this obsas-
sion of Mr. Dahyabhai Patel. He will
not see the good in the Congress or
anywhere . . .
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SHRI DAHYABHAI V. PATEL: |
1 have not criticised Dr. Rao. [ criti-
cised the administration before he
came.

SHRI A. G. KULKARNI: Anyway
he should realise that after a long
period we have a technocrat as Mi-
nister in this Government who will de-
liver the goods. I would like to sug-
gest in this connection that in every
Ministry, one of them maust be a tech-
nocrat because this age is an dlomic
age where technology and science play
a great part. I can understand the
political approach, but politic, is not
everything in a developing nation. We
are now competing with the rasily de-
veloped countries. So, M. Dahyabhai
Pa‘el, please understand that lLere is u
technocrat who can Jo the right job
in this country. If you give him a
free hand, he will deliver the goods
and he will solve all th: vroblems rais-
ed by you and T suppor: him. T have
got full faith in Dr. Rao and his ability
to deliver the goods. So, Mr. Vice-
Chairman, I only want to <ay that we
should leave aside obsessions and sup-
ro-t Dr. Rao’s efforts in taking cflec-
tive flood control measures.

ot qiedrEe o (ST WAW) : 9u-
FOTETS WErEd,  qSATA F1 S 9w
1% g AR I S ouA AR AT Fogrhe
gs § 9UF! @i § 97 A F W
B JTAT FAT &, TET TR AT
74 mreaar & v o @12 7 4 wHig ar
g 2 afwa arg &Y =19 Aoy R AR
F R F fd o surw weq Anfed el
39 o1 arel faafa & St gg FoOm =i,
I ¢k S g w3 =nied, ag T@
foaT T § 1T 9 5T aF AvET QN 2

¥F  SHT 9RW F ATVH & UF @53
FEAT ATRGATE | UF FET A€ FLA
qS AT § AT AT FAT AZT AT B
A% ag o g € B 9T g, oAl
HATMTAT-AFIH,  FAAT-AFTH FFT AR
@ 74§ AfFT uF 3T F7 G ZEF! 19
9Tt § -
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Tt T agq W G F | F AT
da FT QT A0 E, WM AT a7 F
A 9 a|I g R 57 NIT AT & & SrAav
g, 3§ fames € T oA, w0 FAR
AT FTaTT F TITFENE FA A 95 FF
ST FTH FT F ITE] SHFT AT TE A
AEAT & 1§ STTRT UF Wex FIAT ATgaT
g o W v oW yafa &1 arm &y,
THFT HIg BT | FrIgaw S 39 A
T gA A § A AT E SR UF vHATE
WE, froma st g, sl Y g, s
AT 3T g, q 3@ g, A1 979 A AR
AT § & 90 5 a3k ag s & fR
fasiost & afafad oY sqws @y 2
SAHRT off TEHRT qZT AT GAT § | AR
ITL WRW AT AATT KT P § IH AW
ST g @ w8 g, foae {5 qaa
Ay g v ot feafq o &1 g A,
HTEIT,  ASE, AT HIT FEATOIN H
ez

Ht &o Q@o AMIT : WTAGT ar AT
T B |

sfi aredeay Qi : S g7 d%, WA,
ST, T AT AGIATR § qre g 1 441-
e AT HEAAET K T F wTIor AT
§ e a¥ et o7 & arfa gf 1 zed
i {5 sifrg R 0 g s o S
wre fad 73 & | Age, vy, ey, 3atan,
gfear, g7 faal Hamw g1 A= faar
wgr fear g 1 q wigAn § & wel werew
7 e fg=me w1 it &1 arg afar
faer & "%z # 997 gl B, w9 qEHT
¥qeT AT & AN EX WM A TAEETQ
gor gufedT FET TEAT | A AEAT §
for aETC ST ¥ F FE ITF TEG
FX | AT ST TRT & AW 1 GRATAT
oF AT o & fF agr 9w wada J@r D
wreagfy wrEd &, g IET g
Tz fxedly aF &1 s w2 AT g F &
Far W 99 T F1E GHFT GAT A0 9T |
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A0 AT F FgAr wmgar g oamA
ST v feaT § &Y gar 42t f A feard
yTwT Ao &, g9 w09 I §ag &
TS AF TATAT TAFT 3T & AL @I
¥ ot g faaan & fEa G
FANET #1 a8 TATAR ALY FATS T9aGT
g 1 9 wzarg B avwrd s #11 foaw
ATTFHT AT TET ¥ & IAFT A9 I K
g 7g & f5 faquw O & adfg wfzar
T §, a7 SATHT A ATALT AZN H FAATT
g1 2, "a =< fae af $iT qarg @
TAT A WA | JAR S G a9 T
g« FAamfT fGodr & sAm & &t
T M AR T 39wy {tafg 0w
F #HIT ag arg fr &, @ &
ZH 99 97 AlSE € | ag TRAr #7
T TH AT Fed @ [ T4 aig Ay @
F 73 |15 9 FAf9T | FE AT TGN
fFar T | B1E e 9T & uw for
atg giear @7 | o S99 Ty T
AT T FIEFT FEA S JTIT AT AE | A
JeT FOME, o F ag e w2 oW,
ag gwEFT< g9 & fF AT ave & Adr
FTAFATE | TR Al AT AT SATGT
¥ F@I | 25-30 ME AN g T,
¥ H O qAT AT | T A FET
T, STEHT FEl WA | EHIR Az, ZAR
E H, gz o maft & fr owAs W g,
TEAT AT g SEA! SHIT § T #T @A
g\ a1 AT aAra mgaar 1 ard Ry
TFTC & USE BIFAT AT, Ig AT
g1 FE ag=ar & /g, == frEw
wE o sA A ! FAEmE F W w
q1g famg earr T

A a1d & Fgar =avgar g & afewr
afegr atg 71 &% ad feafa g argene
F AT | qH ag faw @ § 97 &
gATY WAl WRIEA A T €T FT faderw
frar a1 1 R SN FE S A
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T gAT 99 AW AT T FT F AR
AT et § 3@ FTF faar av 1 9L
yaor AT fagre ST 3w & T3 SOfEE
g Saferd &, AR @A EAAEE &
gt off e &, WAl Ageg | 9 |
S FgT 3@r g | o Azt &y feafa
FTE | ATET & FOF FA7T I g q@ A=
AT ST AT 8, @t O § we g v
Y ZE T A TF AT AT ST TR I
9% W% A1 & | agr wanag feafq &, &
AEATE TH ATE ATT JET TH? F A1
& fow qeg & 59 =7 F gae fwan, sq
qifFar  gaan fFar S| aF w9
o gwr¥ e fea o< on Few ammEr
I IFT F €977 § a1 A9 A "F A
FT AT & AFAT & |

qrEEl aTd # FgAr e g 5 ouw
qY §  FFATET FATT AT AT | FAAS
Tgg FFET FEAT & AT I FIWT A A
T AW LT STAT FTEAT | &9 g KT 797
g Wt AR T faum & gy o & fag
IF & A IRM T FGE I W
F7 fadreqor ot o, wiew sqee adl ar
AR ag arg FT QU e a1 F wF
afFr w2 AT g faw aw & s
afg A7 &, 7z wqwdr g, faviaw &, seE
ardr feafa w1 @aa fqar g, wig o
BT | F(OF T TF & BT 47 IAL
sew AT fage g & sfwad &7 i
FAL A FT AT 375 R F aF0 A
afl ¥ & fF 39 Fig ¥ #% g w2
AT AT AF AT ALT ATEATIATE | ATTHT
ag ger fegmr &r f& aferor qow awr
Y, I JTH T A<, 9AF fawaa
gaa ¥ FIE At 7G4 &, g M9 2]
aA FANH G A g, AR JATT
g E | FIX FIT AT FG qTAT T,
9 fagme %R ¥ TG AT F | @7
¥ FIE OF WIS FvF § TS I A,
AfET T ad QT TT IT F¥R F T FET &
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[+l AR q1E]
& aver st St qwar &, ardt 3 & 3%
¥ v fira 1T 99 w9 #7 FF G
AT FITA H 9T FLH @1 g, THTAT
SN a8 o190 FF ST STAAT | [AS FET
T fagTe A1 TR WY aTer ST ArgEr
2\ Rl & v aree ¥ gwl feely see
FT OIS TET, SHL AW KT G FHI AT,
afen  # Sar w7 A€, AT FAT K
S® A F QU & QU arg q afsw )

AT IR F IT A AT AT E | A
I FT ywET g FIE A 40 q¥
¥ F ey &% & FW
AASUNICUNE T L G L B G
g & = am st a@wr § &7
SEE! 1§ AT qE gFAT § FIF A
T FAATiET &1 oAEa g 1 f6e
1 &7 gt faar 3 o sod qaTa
g & GIAT 9 GATAT FT AT @I E |
Argw ogama faa § 1

W TEAT GAA € R AT qun w9
ST T FGeAT Heaal hl A |

ga<T gATe ¢ f ateuwq &et ¥ &

F I ey § 91e fouet ¥ F), oS
R E, TeTEETR ¥ gy, awEs W g, war
FE WY qEy g, IR [ G ATE Y
SIDH

‘freRy, S AW gEa @9 g, T
? ww fad St sy e ay & g
€ ST ¥ A #< gy fear s qor
N 917 F7 S ga=H fwar s |

‘T, qEF qe I TR AT WA
T F @it T #R S aS " g SAw
UF ¥ afysw gl S |

qr=Et, S ATET g afEe &, famer
e o |
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‘ 2T, qTeutd &dr ¥ wgTag Sratar
| & auT gt §, A F aua ot six
{am%msﬁ@?ﬁgl e v ooy
VR SrEd u oW g & wmfam
|y ST e T S S e
‘arfaarr?”ré, wafaa & o & S T
F W g, 379 a¥a s & QAT A
afcfeafrit @1 gamaan &0 & fad o<
7| |

qrqar, aTedEd sar ¥ ag feafa e
STy & fF T § ey 99T QA 8, A
FgT @, T A FA G AT § |
a1 2w frafg F7T AFTaaT TR F TG
¥\ BH AR ST A wAfAT F qfeq
7g FH AW § | TEANE ST W,
| o A A wEd A & AR ww
¥ FW I9T 93w A gAY aAledifed &ay
¥ FAF AN WY FTH A HED B
IUET ATEY ¥ AEY I@T F | FH I
St ART & g sl T ¥A7 S0, wgraar
#H FW &, W 99 93§ FW &, FH
Y ¥ £ | T GHTT q oY ATEAAT FY
g ff a8 =9 &9 ¥ a7 g9 [T | 38
FH § A da@l H S TG A
g1 ST, 9 aE, IAN Al i AT
FY ATEY 9T AT FT AN, S FAT § 71T
9gaIg SR AA ST WS AT F
A FT FAMAT T F

AT, §F JIE AT & Al FAT I
STAT & ST AT g AT § SR aaw
Fqq T2T g1 & | IH ST @T TR A )
gafad  SAIT F AR KT GG
T fFm 517

e, § wwear g 9w gay afdEy gm
HATS ST TS & g9 @ W §, FB AT
MU ST A E, TN A@E 1 o«
I AN AT @Y FY GO & 47 oy
g gua for a1 A 2 fF
| @A ST FT GqT N0 HI AAT I
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¥ A 99 Taw & ady #v oS g%
(Tvme bell rmgs) s ag ST g=r A
faar & fF SO TR ¥ 20 snalr W
§ ST AT 101 AY §, AF FreATed

g

SagATeRel (= AFIER TWR W)
qre ST, AT 9 A FE @ 4 qfAd
9 oo Tz wra famr ) s s

qure Hifeg )

sl qIRARET qIR ¢ G H ATTHT AT -
qga g aifs d o aeffea g, =&
AEY AW A F1 gA FY X 7 F gETA
FETE | 9 I €47 F1 W AW §
afrT 3@ weEAr ¥ aqy N fa@w cafad
Tem g fF  sTEaTaTE off #1 a<E 9w |
AT, aTe a8 gaTal Rl € ey
7, fsd ag sfqdifeq ama & s
gfqdifeq w9 aaqar &, S99 ¥/, IO
Fg A § A1 TR S TSN g IqFT HAT
FETTTIGH | § 267 68T § M FIATE
f& oo gd ¥ o waaw feafy @
TE g Iy agAr 39, qAfA 3T & wgI-
afa gsz #¢ R Aifas ggiam g4
F |

SHRI SURESH J. DESAI (Gruja-
rat): Mr. Vice-Chairman, there have
been serious floods in several parts of
the country, especially in Gujarat, West
Bengal, Rajasthan and, to a lesser de-
gree, in 4 to 5 other States. In South
Gujarat, particularly in Surat district,
from which I happen to come, the
situation has been more serious. The
hon. Minister, Dr. K. L. Rao, has been
kind enough to visit that place and he
has got the reports personally from
the Chief Minister of Gujarat. I w.111
confine myself more to Surat district
because several reports have come to
me from people whom I personally
know. Now that the reports are coni-
ing, the situation has to be faced. It
must really be heart-rending in some
areas when waters enter the houses and
the children have to be put on the
shelves. The whole family was in 5

+[ 1 English translation.
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to 6 water for 24 hours and the
children had to be put and hept there,
on the shelves. In a number of fac-
tortes the waters entered and there was
water 8" to 10’ deep. Eatensive da-
mage has been caused to many goods.
raw materials, food stocks and cattle.
The Southern Gujarat Chamber of
Commerce 1n a statement has said that
mn Surat district alone Rs. 23  crores
worth of damage has been done and
1 the satellite town of Udhna about
Rs. 1 crore worth of damage has been
done. As the Chief Mimster of Gu-
jarat has said, more than 1,600 persons
have been killed in the South Gujarat
floods. In other parts of the country
also, Sir, there has been extensive da-
mage, especially 1n  West Bengal,
Rajasthan and some time back n As-
sam, Maharashtra and Madhya Pra-
desh also.

Now, Sir, the mara question is
about preventive measures which huve
to be taken. Preventive measures for
flood control are as umportant as fcod
production. Unfortunately we have
not been giving that priority to flood
control measures which should have
been given earlier. We gave prionty
to food production but this 15 as im-
portant as food production because it
extensive damage 1s caused and the
standing crops are washed away, what
1s the use of producing more food
when that food is washed awav by
floods? Every year practically we hasve
floods in some part of the country cr
the other and so more 1mportance
should be given to preventivzc mea-
sures.

As far as South Gujarat is concern-
ed, the Minmister has said that if the
Ukar dam 1s constructed, the danger to
Surat city will be Jess. That may
take some 2 or 3 years more to be
constructed but meanwhile something
should be done so that some flood con-
trol measures—preventive measurcs—
are taken. Till that is done—that
is also a matter of huge expenditure—
the immediate needs a.e these: Jf the
Minister can speak to the other Mi-
nistries, especially to the Steel and Me-
tal Ministry, to send some corrugated
iron sheets to Gujarat as early as possi-
ble, it will greatly helo. They can give
an ad hoc quota of corrugated iron
sheets. I had a talk with Mr. Sethi,
the Minister of State in that Ministry,
and he was very sympathetic. 1 hope
Dr. Rao will also speak to him so that
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an ad hoc quota of corrugated sheets
is given to Gujarat as early as possi-
ble. The other requrement is food.
Large stocks ot food-grains have been
washed away. If the Food Ministry
«can give additional quota of food to
Gujarat immediately, that will be very
helpful. About 50,000 tonnes of milo
have been requested by our Chief
Minister. That should be made avail-
able. Thirdly, if he could speak to
the Commerce Ministry, some clothing
from the Mill-owners’ Assoclation can
be made available. All these are im-
mediate requirements ot the situation.
The situation is very grave especially
in South Gujarat because I have got
personal reports from a number of
friends who have been there and some-
thing must be done immediately so that
some relief can be extended to them.
Thank you.

SHRI AKBAR ALI KHAN: Mr.
Vice-Chairman, technically I belong
to drought area, not a flood area but
I feel that in a matter like this, it is
national pioblem and whether it is in
Assam or Gujarat or Kerala or Maha-
rashtra, we are all affected. We all
feel it and it is our daty and cbliga-
tion to see that we give as much help
as we can to our brethren who are
affected by these calamaties. There
are two methods. One is the short-
term measure, Regarding that, I feel
in the Central Government, apart from
the help from the Primz Minister's
Fund, there must be an agency which
should come into operation irumediate-
ly. As many Membets have pointed
out, apart from the agencies in the
States, in the Central Government also
there must be some agency which must
come immediately into operation with
money, experts and all the neces-
sary things so that immediate relief
may be given. As regards the long-
term measures, I was i1eally very much
hurt to see—as has been very correct-
ly admitted in the statement itself-—
that only 25 per cent. of flood control
measures have been taken up and 75
per cent. remains to be done. As we
have decided to give top priority to
agriculture, as this serves a double
purpose—one to control floods and the
other to help agriculture—so, without
going into details T wonld appeal to the
Minister to come out with his plans
before the House. By Brahmaputra
every year there is a heavy toll of lives
and damage to crops and property.

[{RAJYA SABHA ]
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I read somewhere that after the earth-
quakes the situation has become still
more difficult; otherwise the flood was
not there so frequently. These are
matters I would like the Minister to
consider and he should give the House
his plan for flood contrcl and the
amount that he requires, so that the
whole country may fzel the urgency
and the need to undertake these mea-
sures. I am sure Pailiament, irres-
pective of the States, irrespective of the
parties—as was ecvidenced from the
speech of many Opposition Menthers
including Dr. Ahmed—feels that we
are all one in giving our help in what-
ever way possible so that the floods in
the country are effectively controlied.
I do hope that the Minister will come
with a full programme of the measures
that he thinks are necessary in order to
?ave effective control over this prob-
em,

Regarding the disputes between Gu-
jarat and Maharashtra or Madhya Pra-
desh or Andhra, I feel . . .

SHRI K. S. CHAVDA : The flow of
water from the Narmada is greater
than the five rivers of the Punjab
State and it is not tapped.

SHRI AKBAR ALI K¥IAN : T share
your grief but these aiec matters in
which our approach must be helpful.
I do not blame Madhya Pradesh or
Gujarat or Maharashtra but 1 do feel
that we are looking more from the
point of view of the State and not from
the national point of view. Let us
sink our differences and be determined
that whatever it may be, let us treat
this as a national problem and approach
this matter. It matteis very little
if a few thousand cultivators in An-
dhra benefit more or those in Maha-
rashtra or Mysore benefit moie. To
me it is immaterial so long as the
people feel that justice is dene and
these forces of nature are controlled for
the service of humanity. I am grate-
ful to you for giving me this oppor-
tunity.

DR. K. L. RAO : Mr. Vice-Chairman,
I must express my grateful thanks to
the various Members who have parti-
cipated in this discussion for the very
excellent and thought-provoking ideas
they have given. 1 am greately benc-
excellent and thought-provoking ideas
as I was hearing the debate with great
interest. I shal] very briefly give a
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review of the States that have beecn
affected by the floods and pass on to
some general observations.

{THE Vice-CHAIRMAN (SHRI AKBAR ALI
KHaN) in the Chair.]

At the outset I must subruit that this
country of ours is blessed with a very
large number of beautifal rivers—
big and small. A river is a very in-
teresting fruit of nature, A river never
<arries the same amount of water
in any two years. It never repeats it-
self either in magnitude or in the tim-
ing of the occurrence. A river may
<carry very little water this year. For
example, in the Tapti, thz one that
has given the largest trouble—some
years the annual flow is abou: 9 mil-
lion acre feet but there are some years
in which it is less than 3 million acre

feet. That is an interesting freak of
nature. It is highly varying and com-
plex.  Similarly, the floods may come

in July or August or mm October and
sometimes it comes in December as
well. Sometimes small rivers can give
a lot of trouble. Some four years ago
in Andhra there was a small river,
«Chandravanka, a tributary of Krishna,
and it got swollen, when there was a
sudden rainfall, and rose to 20 feet.
More than 100 people were washed
away and many were in hospitals.
There was a town which was comple-
tely washed away. So, every river has
interesting characteristics. So I  say
that flood control is a massivz one spe-
cially in a country like ours which is
blessed with beautiful rivers.

Having said that I must submit one or
two things here. Many Members said
that we have done very little and only
25 per cent. of protection of cur lands
has been done and moie than 75
per cent. remains to be done. Now
that is so because fload control is a
costly affair and a very time-consum-
ing one. In the United States of
America, it is a very strange coinci-
dence that the United States of Ame-
rica and India have abouat the same
amount of area which is subjected to
flood damage. That is about 500 lakhs
of acres in India and about 480
lakhs of acres in the United States.
The size of the problem is ahout the
same and the Americans have spent
so far 4,000 crores of rupees in Dol-

lars. Thev have secured about 40
per cent. only. We have spent 190
-crores of rupees and have secured
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about 25 per cent. Indeed it is a very
creditable achievement that we have
done. If we have not been able to
satisfy all the honourable Members or
if we are not able to cnsure that this
flood damage does not occur, it is
really not so much a matter of plan-
ning; it is a question of money, the
question of finances. It is really a
question that we have started onty
fourteen vears back. As .he honour-
able Member, Dr. Ahmad, has said
very correctly, the most important thing
for correct planning is the flood con-
trol data, the collection of data. We
did not have any data whatsoever, In
the last ten years we have been concen-
trating and obtaining data and this data
collection has given us greater confi-
dence to go about and to irame these
various projects.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Has the data
been completed? Has it been collect-

ed?
DR. K. L. RAO: Yes, Sir. We have
a fairly good amount of data. We are

collecting a good amount of data. As
the honourable Member, Dr. Ahmad,
said, it is not a long-term data but
we have got some good data and we
have been collecting some of the data.
If we do not publish if, it i3 tor ob-
vious reasons—because of Pakistan we
do not want to make public our Gan-
dak system, etc. Therefore, we do
not publish these documents. Never-
theless we have collected 2 fairly com-
prehensive data on which a very good
plan can be drawn.

There is one other thing which 1
would submit. Our annual appropria-
tions are not great. Being a country
which is poor, our annual appiopria-
tions are small. Therefore, with that
we have got we are trying to frame
those projects—because wc have to
restrict our activities to those pro-
fects—which are to be done in those
areas where there is a greater possibi-
lity of a large amount of loss of life
or a large amount of damage. And
in that respect and it is in pursuit of
this policy that a large amount of
money has been spent, very well, in
Bihar State. In the State of Bihar,
out of Rs. 190 crores, the highest
amount—Rs. 44 crores—was spent and
with a good result. T should sav the
control of the Kosi is indeed a very
creditable achievement. Those friends
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who are in the Kosi irea, in Darbhan-
ga, the northern part of Bihar,
know very well how wondertully pros-
perity has grown up in rhose areas. |
myself knew that area hefore this Kosi
flood control work was started and now
there is a completely vual change.
For travelling up to Belepur, a distance
of 20 miles, before :his Kosi flood
control work, T used to take nearly two
days. Now we can go within less than
half an hour. Beautiful roads have
been constructed.,  Everythmgz  has
been stabhsed. 1t is a remarkable thing,
1 should say. I would say the hon-
gurable Memders st &V 66 pay 4
visit to these interesting areas where
flood control works have achieved won-
derful success. And likewise in the
Gandak, it is a fairly well-controlled
river. With the completion of the
Gandak project there will be better and
far more control. There are some
rivers in north Bihar like the Adhwara
system and the Bagmati system and se
on. There are systems. These have to
be controlled in north Bihar. We cannot
give everything all at once. We have
chosen the most difficult Kosi r1iver
which is supposed to be the greatest
river of sorrow in India just as the Yel-
low river in China. I had the advantage
of seeing and studying the Yellow river
in China personally and we have achie-
ved a greater success than them in fact
on the Kosi river,—of course, Jdue to
the kindness of nature, 1 should say.
Therefore, when you take Bihar, of
course, 1 can understand the impatience
of the honourable Members of Bihar
complaining that flood control works
for other rivers have not been done
here. That is quite correct. But on
the whole if you take a comprehen-
sive view we should say that we have
done quite well in Bihar and achieved
something substantial.

The next province that is subjected
to a great amount of troable, which
has a very complex, the most difficult
and complex flood problem, is that of
Assam. Naturally we will say, why
is it that every year we have the Brah-
maputra floods and what is it that you
are not able to do anvthing? Many
people asked me the same thing. 1n
fact, the former President IDr. Radha-
krishnan used to ask me—the first
thing he used to mention was the river
Brahmaputra and say, “Rao, what is
this you are not doing anything at all
in this area?” That is the unfortunate
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thing of it. The Brahmaputra is the
biggest river of our country flowing m
the narrowest valley of our country. If
it was flowing otherwise it would have
been a wonderful baneficiaty. The
whole of Assam valley 1. only 50 miles
broad of which this river occupies 10
miles at some places, not less than six
miles and if you put even a small
weir on the river the whole of the
Brahmaputra valley will be flooded.
Therefore, in the case of the Hrahma-
putra it is a verv complex problem.
Also it is the highest seismic zone in
the world. In the 1950 earthquake it
was of the highest recorded intensity in
the world. And, therefoie, as the
honourable Members say—and it is
true—that the Brahmaputra bed is go-
ing up. It has gone up because all
the silt comes from the Himalayan
rivers. Big landslides oecur.  All these
landslides are washed down.

In fact, T had been to the USSK
a few years back. I saw . very inter-
esting programme there. The engineers
there are very intelligent people and
they work a lot of plans for every
country. They study everv cousntry.
There 1 have seen some very interest-
ing plans by which they want to divert
the Brahmaputra at the corner where
it enters into India. They want to put
a barrage there and fake away to the
Mangolian desert. The Brahmaputra is
at that place 12,000 feet high and
the Mangolian desert 3,000 feet sbove
the sea level. If the river can ove
taken there they will produce large
enormous amounts of power and whole
desert will be converted into a beauti~
ful garden. It is an excellent project.
The only thing is that China has to
cooperate in that endeavour. When I
was told about this project I said, we
will be most happy to participats in the
project because at least it will take
away the Brahmaputra river from us
and will solve our flood problem. That
is to say, the Brahmaputra is a very
very naughty river. It does not do
any benefit to us, except perhaps a
little bit of shipping facility; bur it
poses all the problem. Now in such
a case while no doubt we should all
the time be engaged on flood control
how to achieve anything substantial,
for the development of the valiey—
this has got to be thought over. Plan-
hing has to be done correctly. Now
Some honourable Members and quite 8
lot of people from the Brahmaputra
area, from Assam valley believe that
dredging is the solution for that. For the
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Brahmaputra dredging, apart from the
costs that it will involve, there is no
estimate for the cost of such a dredg-
ing. If you want to dredge, say,
about a mile long and five hundred
feet wide it will cost morc than a
crore of rupees. Here is the river
which is about six miles broad and
where are we going to deposit this
earth? There is no place. Even on
an experimental measure I cannot sav
it will straightway succzed in the viaces
where there is erosion. That is to
say, a river always meanders. It al-
ways bends and flows. Whenever a
river bends it causes erosion there.
Erosion means when thz river flows
fast with great velocity it will take
away the soil. That is the greatest
and the most difficult problems connect-
ed with the rivers. Erosion takes place
where a river takes a turn. Rivers
always flow in the form of a snake.
If we go by air and see, we find
that no river is straight. All the rivers
flow always in the form of snakes.
And in that process erosions occur.
Whether it is the river Ganga,
the Brahmaputra or any river, erosion
always occurs. It is the costiliest item
to be attended to. Take for examvle,
Dibrugarh—a big city, a beautiful
city. And I must mention the great
foresicht of our late Prime Minister
Panditji. Houses were falling one
after the other; he came to inspect
that town. And he said; he caught
hold of one of the esngincers who hap-
vened to be there and he said, "I will
throw you into this river if you do not
do, something for saving the town.”
He also told me. “I want the desieus

for this.” We were trying to say,
“Oh, it is a very difficult task.” But
he would not hear anything. “I am

not prepared to hear anything from
vou. I must get the designs from you”,
said he. So we exercised our minds,
and then we brought out « design. And
I never thought that that design would
stand up. But, as luck would have it,
that design was executed and it saved
the town of Dibrugarh. But it has
cost some crores of rupees So the
question is one of how much we can
afford to resist erosion, and where is
it to be done.

Hon. Members from U.P verv cor-
rectly said that at Bailia and Chitauni,
the rivers are giving a lot of trouble
by wav of erosion. The Chitauni bund
is a bit better than the Ballia bund
and yet, at Gaya Ghat, the fury of
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the river is such that, I am afraid, at
any time that bund may give way, and
if the bund gives way, about 10,000
people, 15,000 or so will be put to
naiah, said,—that aspect, I did not
realise before; it came to my mind
only today when he was speaking—
those 10,000 people who may suffer
from these floods are the poorest sec-
tions of our society, because they are
the people who live there. That as-
pect, I did not know betore; at least
it did not strike my mind. Therefore,
what is happening there is that a lot of
people, 15,000 or so will be put to
suffering if the Gaya Ghat bank is
breached; the water will escape through
the breach. There, before 1 went
the U.P. engineers thought of tackling
the problem. There are two ways to
tackle this erosion problem. One is
by what is called ‘retiring’; that is to
say, you put a bank behind—that is
‘retiring’—and let the bank be built
ut some distance, half a mile or one

mile. That 1is called retiring. The
other one is to dump stone and take
all steps to fight the river. And the

U.P. engineers, before | went for ins-
pection there, they said, “Let us give
it up; let us put the ‘retiring banks',
because ‘retiring’ is much cheaper.”
Probably they were economically correct.
And when 1 went there and saw all
those people living there, some thou-
sands of people living there, I felt how
immense their misery would be and I
said to myself, “No, no, the human
problem is more important. We should
fight it out” So I told the Secre-
tary and the U.P. Government that
we should fight out that river through
dumping operations. Sometimes dredg-
ing may help but it costs quite a Tot
of money, but under some circumstan-
ces we have to do that. And the
dredging may help; I won’t say it will
help; it may help in trying to reduce
this effect of erosion, for dredging
means this. Where a river is flowing
by and has a huge velocity, if you
dredge, say, at a distance of about 500
feet away, and dig a course deeper
than near the bank, it mav be that the
water will get diverted, not once for
all, but temporarily, not that it will
always go in that direction permanent-
ly, and the effect of the erosion may
be reduced. It is not one of those
standard methods, and vet we are iry-
ing to get the dredging done for the
Brahmaputra, for Assam; we are f(ry-
ing to arrange one or two dredgers for
the work. We will try and do the expe-
riment. But the problem is bigger than
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this and that is what I want to submit—
the problem of Assam 1s a very
big one. Another troubie in that State
is that in order to protect it against
inundation by the Brahmsaputra, at the
place where it occupies the lowest por-

tion, we have put in flood banks.
Banks are inevitable. Some people
think that banks are nol necessary.

No; banks are intended in order to
protect the very area where the lar-
gest amount of havoc occurs, If the
river is always at the ridge even with
a little amount of water, it will spread
to the sides, and if we want to make
use of the flood plains, then we must
construct the flood banks. That is why
banks are inevitable. Of course, if
the banks ar¢ connected along with
some other system like a reservoir, a
detention reservoir, or some other de-
vice, then, of course, it will be more
effective. But embanxments as such
under some circumstances, are nevit-
able, as in the case of Assam and Oris-
sa. In Orjssa the Malanadi flows
on a high ridge, and if there 1s no
bank, even though wvery little amoant
of water will be flowing the whole area
‘will be covered with water and,
therefore, it is that embankments
are really , important, and the only
unfortunate things in the case of
Assam is that we have constructed
nearly 2,000 miles of embankments,

that is to say, nearly half the country’s’

length. Some hon. Members thoughi
otherwise, but I used that statement
not in any sense to boast of it. What
1 meant to say was that one single
State has to look after 2,000 miles. It
is. a very big task. No single State
can do that. The burden is too much.
In fact, I was pleading that the bur-
den must bz shared bv the Government
of India. Some hon. Member has mis-
taken that; Mr. Islam has mistaken
that and- he said that I must have
mentipned the canals and the other
systems built up in other States. But
that is not the point there, What 1
,was trying to say was that the embank-
ments are perfectly useless if they are
not maintained, if they are not Kkept.
The moment an embankment is not
watched, it is no embankment at all;
it is a dangerous thing, and that is
what is happening in the case of the
Brahmaputra; in the case of Assam
there is so much length of embank-
ment that it has become almost un-
manageable for the State, and therefors
‘I, am thinking that some method has
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to be found out and adopted by
which care must be taken of these
embankments. I should say with

pride that the Kosi cmbankments are
being looked after very well, and that
is how the Kosi has been a great suc-
cess. Similarly, in any other rlver
system likewise, this is one of the de-
tails that has to be kept in mind.

Now some hon. Mambers have said
that the Statement that was given here
was wrong. Some Member said that
it was incomplete. He became furious
and said that such incomplete and such
useless statements, statements which
were under-estimates, should not be
given, I want to submit in this case
that flood control work is not a Cen-
tral subject. We are not directly in
authority at all these works, and we
are here a sort of co-crdinating body,
a sort of helping organisation, and we
have got to depend for these statistics
entirely on the States, and the infor-
mation that is given hera is a correct

reproduction of what we have got
from the States. For example, take
Kerala. In the case of Kerala it is

nothing else but a reproduction of the
statement that they have sent. To-
morrow thev may send another state-
ment quite different: it may be more
correct. After all, it is also not possi-
ble to collect any correct s'atistics all
at once; places are inaccessible, for
example in Gujarat, [ have said in
the statement that in Gujarat about
116 people have been reported as
dead so far. It is awte true that the
Chief Minister has said that it may
run into thousands, a four figure. The
pipers have reported it. But I cannot
do that because. even today, just be-
fare T ceme to the Hoawe, I contacted
the Gujarat Governmen*. And they
still repeated the same thing; they did
not have any figure higher than 116.

SHR1 BANKA BEHARY DAS:
The Chief Minister does not represent
the State, or what?

DR. K. L. RAO: No, no, what I
mean to say is this. I do not say that
116 is the correct figure at all
What I am saying is: I myself had
been there; T know that the figure will
probably be higher. But nobody can as-
sert anything. What the Chief Minister
meant to convey by .ostimating it at a
four figure was to indicate that the loss
of life must have been very colossal:
it is nothing more than that; with that
[ agree. But only the exact figure
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that I have got, I can submit to the
House, 1T must give a correct state-
ment, I cannot give any and every
statement  As I submitted, just before
1 came to the House I contacted on
phone the Gujarat Government and
they said, “We do not have any other
figure than what we have given yester-
day, and that is 116 T wish 1t 1s 116
All of us wish, the whole House wish-
es 1t were so  What 1 want to submit
1s Do not therefore kindly blame me
regarding the figures I am gomng to
submit another statement towards the
end of the month Before the House
disperses T will give that statement 1
may hope that T will get more informa-
tion I will try to get 1t and give you.
But 1t is not possible for us to pe very
up-to-date 1n these matters. As far as
vossible we will collect nd place be-
fore the House Now some hon Mem-
ber said—I do not know how he could
say that—that in Punjab so many peo-
ple died, that in Harvana 20 people
died, all due to the !loods, and that
has not been reported 1n this What
can I do? When the 1Ta1 'ana Govern-
ment 1tself tells me that there 18 no
such death there, what can I do? T
shall be puttine them 1 the wrong if
T were to take the allesed figure of 20
deaths due to floods (Interruptions)
In this connection I must submit that
we contacted the Chief Engineer of
Haryana and osked him  And he says
there are no such deaths due to brea-
ches and so on  Mav be some deaths,
I do not say there are no deaths, there
are deaths, of course, due to other
reasons, not dne to floods going over

and sweepine them  Of course there
are deaths

THE  VICE-CHAIRMAN (SHRI
AKBAR ALT KHAN) Mr. Krishan
Kant will further venfy

SHRI KRISHAN KANT I never

said about deaths

DR K L RAO - I did not say that
it was by mv friend What I was sub-
mitting was about the Statement Of
course I apologise for not bemng able
to be very uo-to-date But nothing
else can be done under these circums-
tances

SHRI A G KULKARNI"* Is 1t
possible to make an assessment for
Parliament without statistics ?

DR K L. RAO Quite correct; we
talk only in a general way A detailed
discussion after two or three months,
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in the next session probably, would

be more valuable,

SHRI N. K. SHEJIWALKAR : What
about Punjab? 1 have said about
Punjab,

DR. K. L. RAO: Then there is
another point. Hon. Members have
very correctly said that the flood losses
are mounting up and suffictent amount
of attentron 1s not being paid. But the
whole pomnt 1s this In this country
we do not have any flood plans regu-
lation rules. The flood waters 1n .he
rivers come and go 1n particular areas
and 1in competition with the rivers we
go and shut off some of those areas by
putting up habitation, cultivation and
so on Cultivation 1s all right, tolerable
but if you go and put up your houses
there then 1t becomes a big problem
for the country’s resources when the
floods are there and the amount of
damage goes on increasing. That 1s why
the flood damage has been going up
from year to year because more and
more people are gomg and hving 1n
these flood plams, Delht 1s a very good
example 1n this respect Every year
we must get a flood level of 672 feet.
It 15 a very small amount of water,
about one-third of the water that it
must carry, If there 1s not this much
of water there will be water famme 1n
Agra and all those places but 1if this
much of water comes some 27 villages
will be submerged here. They are all
on the banks of the river ;n the low
areas We are asking them to shuft
but they won’t go Similarly, for
example, in Gaya Ghat and Ballia we
have done a blunder there. We should
not have allowed the people to settle
there. The people could have been
allowed to cultivate but they should
have been asked to live away from the
river, half a mile or a mile away from
the river When the people come and
Iive nearer and nearer the river, it
becomes a big problem and it becomes
a very costly affair. In this country
we are not having any flood plains
regulation 1 have been thinking that
we should have some sort of legislation
to regulate these flood plains We must
restrict these areas, we must declare
some of them as dangerous zones., In
some areas where the flood occurs once
in thousand years, maybe we can tole-
rate some kind of habitation but in the
case of areas where the floods occur
annually we must prevent the people
from inhabiting such areas; we wust
declare them as dangerous zones, In
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this connection I will be submitting a
Bill for the approval of the House.

Now taking up the question of
Guijarat, it has suffered the maximum
this year and it was quite right that
the whole House should have unani-
mously expressed its sympathy.  What
has happened is, there are a number
of rivers in Gujarat and of these rivers
the most troublesome is the Tapti. The
Tapti carries about one-third of the
water of Narmada. It is not a big
river compared to Narmada ; it carries
only one-third of the water of Narmada
but the topographical feature is such
that it carries much more silt than is
usual in such cases and for some
reasons or another—I do not know—it
has built up a delta at the end which
is lower than the river so that when
the water in the river goes up this area
of about 300 sq. miles gets flooded. That
is the peculiarity of that particular area
but floods in Tapti have not occurred so
frequently. The last one was in 1959
so much so the people had got into a
sort of lull and now it has again
happened. And this time it has come
with a certain amount of suddenness
because there was no warning of any
sort. I accept that there has been no
warning for the people, The flood
waters came in suddenly and Surat town
and the neighbouring villages were
inundated very suddenly with the result
that the loss of life is much more than
what it would have been. Probably
the loss of life would have been very
little if there was a proper warning
beforehand. It is a very regrettable
thing that somehow this calamity has
happened. Another thing this time is,
the floods came in so very suddenly.
The whole thing was over in just two
days ; it was just like a dream. It
came in the early hours of the 6th and
by the 7th evening everything was over
and the flood waters had begun to
recede. It was a very intensive con-
centrated amount of water that came
this time.

THE  VICE-CHAIRMAN (SHRI
AKBAR ALl KHAN) : Could they
not find out anything earlier, Dr. Rao ?

DR. K. L. RAO: It could have
been. That is what I am submitting.
If we had a flood forecasting system
thev could have got a notice of at least
20 hours but that has not been the casc.
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This is one thing that we have learnt
this time that we should have flood
forecasting system for most of our
rivers. We have such flood fore-
casting system for some of the rivers.
For example in Delhi so far as
Jamuna is concerned we know exactly
what the level of the water in
Jamuna is, when it is rising, when to
keep watch on the banks and so on.
We have this system in respect of some
of the rivers but unfortunately not in
Gujarat. In Assam alsp we have some
sort of a system but not a very good
one. We are having a sort of an
imperfect system but we must have a
perfect system for all our rivers so that
in the very critical conditions it would
be possible for them to operate and be
of use.

In the case of this Tapti we are
building a dam upstream the Ukai
Dam, above this low depression, this
low level delta. This Ukai Dam has a
storing capacity bigger than Bhakra. It
is a very mighty one and if we only
complete that dam I can give a hundred
per cent guarantee that no more floods
will be there and nothing of this sort will
happen afterwards.

SHRI DAHYABHAI V. PATEL:
When will you complete it? We have
been hearing this for the last fifteen
years.

DR. K. L, RAO : Rightly the hon.
Mr. Patel has a righteous indignation
in this respect that this project has been
going on for too long a time. We have
got to spend about another Rs. 60
crores, Rs. 20 crores on power, Rs. 20
crores for completing the dam and
Rs. 20 crores for the irrigation system.
I have suggested that in the next two
years we must complete the dam and
;hq power plant and we may defer the
irrigation system to a further date. At
least by June 1971 we should see that
we are completely free from this menace
of floods in that region. 1 have written
to the various concerned authorities
about this and with the great support
that this House has given today I am
sure consideration will be given to that
and the project will be completed in
the next two years.

Now in Madhya Pradesh and Maha-
rashtra also there are some projects up-
stream ; the Hatnoor project, the
Upper Tapti project in Maharashtra
and two other reservoir projects in
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Madhya Pradesh, If these two are
completed it will give added advantage
to the higher regions; others will give
complete protection to the lower
regions. The higher regions in Maha-
rashtra and Madhya Pradesh also suffer
from floods in the river Tapti. One of
the things we have got to do is because
ot the dam and because of the low
depression we have got to construct
embankments on both sides of the Tapti
at least up to 25 miles. The comple-
tion of the dam plus the construction of
embankments on both sides up to 25
miles will put an end to all this suffer-
ing. They must have been suffering
for centuries and all that will now end.
We will be doing a great service to this
suffering humanity in that area by
trying to accelerate and complete these
two items for the control of Tapti,

6 P.M.

Now, regarding the Narmada, this
year it has not given much trouble,
except at Broach, which is right at the
edge of the river and the town of
Ankleshwar, which is about two miles
from the edge of the river; these have
been affected. Of course, in some other
areas in Rajpipla, people have been
affected. Compared with Tapti, the
loss is much less. Of course, the solu-
tion for these rivers is obvious, The
Narmada is considered holier than the
Ganga, Tradition has it that the Ganga
comes and bathes in the Narmada once
a year. A very holy river, I only
hope that we shall not pollute it with
our fighting. We shall try to keep it
holy and develop it in the best interests
of the nation.

SHRI M. PURKAYASTHA : What
about the Barak river in Assam ?

DR. K. L. RAO : The hon. Member
has reminded me about Assam, the
other portion of Assam, the Cachar
district. Now, Cachar district is
a level land and there the Barak
river causes a lot of flood. With
the minimum water that comes, not
very much, just a little bit of water
comes into the Cachar district, inunda-
tion starts. We have put up some
embankments, but they do not give so

much effective protection. The only
way is to construct the Barak dam.
We can detain the water that causes

flood. Detain and then let it down
when the water goes down. That will
give a very effective control. The con-

struction of the Barak dam will control
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the flood situation in Cachar., We have
had a lot of difficulties in our investi-
gations. Finally, we have investigated
it and the project is ready. It costs
Rs. 20 crores or Rs, 25 crores. The
only trouble about that is it submerges
the Manipur area and that too the
Manipur-Naga area, somewhat fertile
portions. Every river has to submerge
some land or the other. So, we are
now discussing it with the Chief
Minister of Manipur as how best to
overcome this trouble of submersion.
Once this is done, the Barak project
can be taken up. In fact, our construc-
tion will also benefit Pakistan, because
Pakistan also suffers a great deal from
this Barak river.

Now, what 1 am submitting is that
in the State of Gujarat a very unfortu-
nate thing has happened. We know

the control measures for this and we
will be getting into these control
measures. You may ask: Why is it

that this was not foreseen? Why is
it that we have not accelerated this
project ? I can only plead guilty to that.
There are so many projects all over
India. These rivers are behaving in a
very funny way. I the Tapti was in
floods every year, we would have been
a little more alert about it. For ten
years it has gone on well. From 1959
onwards it was very silent and now
suddenly it spurts again. That is one
thing about this Tapti river. Anyway,
we have now woken up to the situa-
tion and we are going to take remedial
measures for that.

Then, the other State is Rajasthan.
It is a very interesting thing that the
total rainfall in Rajasthan, so far, is
below the average. Take the average
of any year and you will find that it
has got much less rainfall than what it
should have been, but certain areas
like Sawai Madhopur, Nagore, Chittor-
garh, etc, had a heavy downpour, all
of a sudden. They got a very heavy
rainfall, with the result that water is
considerable  everywhere, It has
breached a number of tanks and caused
a lot of havoc and damage.

The Chambal river is under complete
control. We have constructed a dam.
In fact, we are looking for watey to
fill the dam. What we always pray
for is that there should be water in the
Chambal river. In the last three years
it failed. Only this year I am very
happy to state that it is filling up., The
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level has gone up to 1294 feet.  That
means the electric power will be good
this year, The Chambal power has
been failing for the last three years
resulting in heavy suffering to Rajas-
than State and especially the Kotah
industries have been suffering 1m-
mensely. Now, this year the rainfall
has been good and the reservoir level
has gone up from 1250 to 1294 feet.
We only hope that it will reach the
maximum that it has been designed for.
If it rises by ten feet more it will come
very nearly to the designed level and
that means plenty of power for Rajas-
than and Madhya Pradesh,

Now, the main trouble in Rajasthan
18 the Gaggar. This is a river which
passes through Haryana and there is
always a controversy that the Gaggar
comes from Haryana and, therefore,
the Haryana people are responsible,
and so on. They even say that the
Haryana people have sent down this
water intentionally to cause trouble to
Rajasthan. But unfortunately what
happened this year is that Haryana has
been treated equally badly by this river.
There are a number of villages where
the Namadhari Sikhs—a very wonder-
ful set of our countrymen—live. All
their villages have been inundated. They
are under three, four or five feet of
water. Water has flooded the area.
Floods make no difference between
different people, between State and
State, and between various political
parties. Hon. Members stressed too
often during this debate about the Con-
gress not doing work and so on. The
floods have affected completely the
Congress and the non-Congress. There
is no difference at all. I do not see why
Members should think in such terms.
That is one aspect which hon. Member
need not have touched at all. There
are no politics at all in this and much
less State rivalries. Floods treat every-
body equally. Now, the Gaggar is an
ancient river. In olden times it had
much less water. When Haryana and
Punjab were developed, there is much
more water coming because of irrigation
water and there is more flood and so
on. More water is coming in. It

just happened that because it is a
desert area people concentrated and
built up their habitation right in the

middle of the river, in Hanumangarh,
in Suratgarh, in Anupgarh, etc. All
these places are right in the bed of the
river. They call it Nalibed, These
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are very prosperous places. They want
the water of the Gaggar and they wel-
come the water of the Gaggar, but not
in large quantities like this, They want
only some regulated amount of water.
Theretore, what we did was we deve-
loped a scheme called the Gaggar
diversion scheme. It consists of allow-
ing a certain amount of regulated water
into the old course. A major portion
of the water goes into the depressions.
Fortunately in the sand dunes, in the
very big desert, there are a large num-

ber ot depressions, as many as
18 depressions, which will absorb the
whole amount of water, A canal,
thirty miles long, is taken into these

depressions to fill one after the other.
This canal runs into a very high em-
bankment at the entrance to the depres-

sions. The ground falls very rapidly,
thirty or forty feet it falls. There they
have got very high banks., It is therc
that it breached last year. Again, this

year in the upper reach it breached.

Some hon. Members were very criti-
cal of these breaches. They asked.
What are you doing about it?  What
can we do if it tails?  Unusually u
had been breached. We know how to
make it completely foolproof, but then
it means a very large amount of money.
Money has to be dumped in. Anyhow,
I am not afraid of criticism, but I am
afraid of the fact that because of that
breach, the whole scheme has been
rendered ineffective, When the breach
has occurred, we have to stop it, we
have to put back the water in the oid
course. If the breach had not occurred,
if the water had gone into the depres-
sion, we would have done a wonderful
job. The Suratgarh farm, which is
always under water, would have gone
on wonderfully well.  And, therefore,
realising the importance of this, I have
suggested that we should take certain
steps. Money does not matter, What-
ever be the lost, we should make these
banks completely free from any chance
of being breached. We have to fill up
the earth, then put lining on both sides,
so that no water seeps through. There
will be no danger to the embankment.
So, I have suggested two or three alter-
natives and we are at it. Next year
we shall see that the diversion scheme
functions. Then we may be able to
save Rajasthan and see that the river
of sorrow does not do any more havoc
in that area.

SHRI KRISHAN KANT:
about Kishau dam ?

What
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DR. K. L. RAO: Kishau dam 1s a
construction on the Tons river which
1s a mamn tributary of the Yamuna, and
1t 1s at a place where on one side 1s
Himachal Pradesh and on the other
side 1s U.P. If the dam 1s completely
constructed, then the water which 1s
gomng down the Yamuna river i the
flood season can be held back and
made use of for the rabi crop irnga-
tion 1n the very hungry area of Gui-
gaon of Haryana, Agra area of UP,
Delh: water supply, and Rajasthan
Bharatpur area, It 1s a very useful
one. But the whole trouble always 1s
that we are racing with finances There
the question 1s one of finance again.
I do not know whether we will be able
to take 1t up n the Fourth Plan becau.e
so many other projects are on, and at
any rate the investigations are nearing
completion practically, and 1t can be
accelerated The main thing 18 I am not
sure whether we will be able to take
it up because all the States concerned
are complaming of shortage of money
There 1s not one single rich State 1n
this group There are five States con-
cerned mn this, mcluding Delhi, If all
the five people share saymng, “All
right, we will put two crores, you put
two crores”, then we can easily take
it up Nobody has got the courage to
say that, either Rajasthan or Haryana
or Delmi or UP or Himachal Pradesh
All are sailing 1 the same boat, There
1s no rich State That 1s the whole
trouble

SHRI BANKA BEHARY DAS : You
have forgotten about Suvarnarekha.

DR K L RAO I have not for-
gotten about that I will come to 1t
Leaving Rajasthan I must take up West
Bengal West Bengal has suffered ve.y
intensely this year Practically all the
districts have suffered, and the worst, of
course, was Midnapore In Midnapore
what happened 1s that there are Sabang
area, Dugdal and Ghatal, those are the
three areas which have suffered very
intensely One of the main reasons 1,
the water has come—I am wondering
where the water has come from The
water has come from Suvarnarekha
river. What 1s happening 1s, last year
also Contai area was flooded, not this
year. Conta1 town 1s not flooded this
vear This year again the water spilled
over from the Suvarnarekha river. I
find that it is absolutely essential that
we should construct a bank on the
Suvarnarekha on the Bengal side. But
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once you construct it on
side, then 1t will have reflection on
Orissa  Therefore, we must construct
it on the Orissa side which will save
Balasore and other neighbouring areas
Therefore, 1t 1s that I have thought
that we should carry out this construc-
tion of the embankment on these two
sides of the river Suvarnarekha. I am
taking steps 1 that connection. In
West Bangal, there are practically no
drainages. There are no dranage
channels at all for want of maintenance.
All of them are completely rendered
ineffective  That 1s the chief difficulty
Take, for example, the Damodar river
On Damodar river we have constructed
the dam As a result of this the water
flowmng down the miver 1s much less,
tar less The fact that the water was
coming less made the people occupy
the whole bed of the river. Now
there 1s no Damodar at all in the lower

the Bengal

portions We cannot recognise the
Damodar The whole area 1s now
fields The nature of course rebels.

Nature will not take 1t lymng down “ike
that So, when the water was coming
more and people obstructed 1t, 1t has
spilled over and spoilled some land,
crossed into Mundeswar and joined the
Rupnarain  If a little amount of water
15 let down from the Damodar Valley
dam, 1t immediately affects Therefore,
I have discussed with the officers con-
cerned, and I am very emphatic that
we should revive thuis Damodar niver
at least to a much lesser extent Before
ten lakhs of cusecs were volved
Now 1t will quite suffice if we have
2% or 3 lakhs, much less because of
the effect of the reservoir Therefore,
1t 18 very essential that we should have
this dramnage system developed in West
Bengal ; whether 1t 15 a question of
24-Parganas where there 1s again very
acute flood, or the Howrah or Hooghly
district, any district in West Bengal,
you take 1t for granted that 1t 1s a
question of dramnages The dramnages
have got to be attended to

Coming to Orssa, Orissa 1s a State
where you have got a large number
of very beautiful rivers, very good
rnivers The fact that we have not
been able to control of all them
except Mahanad: makes immediately
that State wviable for simultaneous
drought and flood conditions That 1s
the only State where drought and flood
are living side by side.

SHRI BANKA BEHARY DAS:
Even 1n the same year.



3191 Re flood situation

DR. K. L. RAO: No other State
has got that peculiarity, because the
rivers are there but the rivers are not
managed. Therefore, it is drought-
striken, When the river goes up, then
the flood occurs. There is almost a
simultaneous or successive occurrence
of both of these. Therefore, the only
way to get over that is to undertake
construction of reservoirs and develop-
ment of these rivers, But it all means
money. Unfortunately the Orissa plan
is so tight that we are not able to push

even Rs. 10 crores into that plan. The
Population of Orissa is less. I1f the
population is more, we could have

pushed in some more money.

SHRI BANKA BEHARY DAS:
They should develop that ?

DR, K. L. RAO: Orissa can be a
very prosperous State and it is one of
the best States of India. 1t is a highly
potential State. The only trouble in
Orissa is that, as the hon. Member has
said, the roadways have not provided
a sufficient amount of opening. There
is a road Calcutta-Madras road, running
right across the whole river system and
that road cuts across the whole drainage
system and obstructs the flow of water.
Therefore it is that there is a heavy
congestion, Last year when I went
there, I was very sorry that a man-
made interference has resulted—all
over all are poor people; everybody
has got a mud house, very neat and
very nice mud house; everything was in
a collapsed condition.  Therefore, we
should construct as many bridges in
that highway as possible. 1 have been
in correspondence; to some extent we
have succeeded. Therefore, the subject
has to be pursued by the Central Gov-
ernment and by the State as well. Of
course it may be that sometimes so
much bridgeway is not necessary, Even
if it is required once in, say, a few

years, even then it is worth it. In that
way the hon. Member can pursue
that subject more and more and see

that it is done,

SHRI BANKA BEHARY DAS:
Your Transport Ministry have got the
national highway.

DR. K. L. RAO: I must speak of
Kerala. About the Kerala State, none

of the big rivers there has given any
trouble. There 1is heavy, intensive
rainfall in two districts, Calicut and

Cannanore. The frequency is once in
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hundred years. The mountains are
very near the coast. That heavy inten-
sive rainfall flows down for a small
distance ; the water cuts across the
plain, and it has caused the havoc. All
the mud houses have simply flowed
down and a number of people have
slipped out. :

In these two districts because of the
heavy and intensive rainfall all that
damage has occurred. What is required
there is not so much flood control but
a substantial construction of houses.
The collupse of the houses has caused
all that death, all that trouble. We have
got to ensure a certain amount of
minimum safe housing accommodation
in such a heavy raintall area. That is
what is required in Kerala.

Now, I have got to
points raised
friends

THE VICE-CHAIRMAN (SHRI
AKBAR ALl KHAN): How long will
you take, Dr. Rao?

DR. K. L. RAO: Another
fifteen minutes.

reply to the
by other honourable

ten or

The Government is taking every care
to see that the flood control problems
are solved. It is paying attention. We
have seen the hon. Prime Minister here.
She found time to come round here and
intervene, to say a few words of cheer.
Actually, she wanted to go much earlier
to Gujarat. I do not know, whether
in this House or in the other House,
somebody was asking why the Deputy
Prime Minister has not gone there why
the Prime Minister has not gone to
Gujarat. The Gujarat Government said
that the Prime Minister should not come
now, that they are all engaged in . . .

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Relief measures.

DR. K, L. RAO : ... relief measures.
Actually when I went there, 1 went
round by a separate plane. Actually 1
wanted to land in a helicopter.  This
big plane cannot land anywhere in the
flooded areas. But I was consciously
stricken, I felt that I shall not ask for
a helicopter because it was carrying food
packets and by taking that, yourself,
you are depriving them of something,
instead of doing something useful for
that area. It is all right. ..

SHRI Z. A. AHMAD : It is necessary
that leading people should go and see.
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DR. K. L. RAO: That is true. That
is why in the case of Assam the Prime
Minister rushed. But here in Gujarat,
the Government there said that she
should come in the next week, about
the 24th or the 25th, and she is going
there accordingly. Of course, you know
that the Deputy Prime Minister has
already gone there.

Now, what T want to submit is that
we are alert. After all, it is a national
problem, it is our own problem, and
we should always try to do the best.

I have taken a lot of time. s
o Is

I want to submit that having heard
the hon. Members, I have thought that
we should attend to some of the sugges-
tions. One is this flood-plain  zoning.
1 propose to bring forward a Bill to
ensure a regulation, a new approach to
the whole problem because we have
been so far adopting engineering
measures only. We should adopt some
new approaches, new things, diagnose
the problems, why is it that flood
damage is increasing in the recent
years ? It is not that the flood areas
are increasing or the rivers have swollen
all of a sudden. It is because of people
going and interfering with the flood-
plain. The value of the lands rises high.
Therefore, we must take steps in the
direction of flood-plain zoning.

1 think the hon. Mr. Krishan Kant
has mentioned that it is verv necessary
for us to attend to the land management.
That is very important. As soon as a
water drop falls, we should absorb it
or prevent it from running. The flood
consists of a lot of drops. When
every drop starts flowing, the flood
increases and for that, land management

is the best. That is to say we should
put plants and forests and so on, or
make the soil loose or porous. If it is

a steep slope, then we do contouring or
terracing. As Mr. Ahmed said, some of
these are small, little works, which
require patience. But once we tackle,
the works contribute in a retarding the
flood occurrence.

About land acquisition, it is verv
important, We find people often saving
that they do not give the land. When
we have to dig the earth, they say, “no.”
Therefore, something we must do to
enable acquisition of lands required for
flood control works,
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There are rules for financial assis-
tance for relief works. The Finance
Commission fixes for each State so

much amount of money as the money

that the state must spend for natural
calamities, =~ When the amount of
money that you spend exceeds that

amount, 75 per cent of that is given
by the Government of India. It 1s a
very well-set formula. And according

to that, there is no question of any
financial difficulty, This is in regaid
to relief operations. With regard to

damage, for example, the Kerala Gov-
ernment has been given Rs. 1 croie
immediately, I had a discussion with
the Irrigation Minister about this. The
idea is that the tanks have been
breached and the estimated cost of
repairing all those tanks is about
Rs. 1 crore. If we give that money
and repair those tanks, as they have
the north east monsoon, they will be
able to conserve water and use it 1n
the second crop this year itself. It is
for that purpose that the money was
sanctionec. The State must send in
their stattment of flood damages and
a team goes from the Finance Ministry
from the Centre to estimate the amount
of finance to be given to the State.
Immediate assistance is given in some
cases, So, finance is there, I mean,
for immediate relief. I quite agree that

there is not an organisation which
rushes in immediately for the taking
up of the relief work. That is very

important. That is lacking. In the
United States of Amercia, the Army
goes in immediately and takes command
of the whole flood control situation.
I think four years back in Delhi we had
a heavy and serious flood. There were
conflicting interests between Punjab and
Delhi States with regard to the Dasa
Bund. The bund was about to breach,
there was a lot of trouble. And we
called in the Army which did a merito-
rious work at that rush hour. But the
Army was very reluctant in participat-
ing in this kind of activity. We should
have an army, not all, some armvy,
some units of it, especially trained, with
a fleet of equipment and boats ecte.
They require some special boats, flat-
bottomed boats. They require a certain

amount of machinery. That was
actually suggested at that time. But
the proposal was not accepted. If not

the Army personnel—they may not be
able to spare the Army—we mayv set
up some sort of Home Guards and give
them training and equipment. That is
a very good suggestion which T shall

LI 1
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try to pursue, that is, organising an anti-
flood, flood-fighting force, and then
rushing it, to deal with breaches ctc.
Suppose there 1s some such force like
that, probably we could have mitigated
the damages or the effect of suffering;
the suffering might be much less.

SHRI BANKA BEHARY DAS:
More important is rescue work., Rescue
operations can be done by that.

DR. K. L. RAO : That is quite cor-
rect, rescue. Or sometimes a breach
18 to be closed. A lot of assistance
can be given,

It was suggested in the other House
also that we should associate the Mem-
bers of Parliament in these discussions
because the hon. Members, coming
from their respective areas, will have
more infimate knowledge, and what 1s
required in the case of flood fighting
or the drawing up of plans for fighting
the floods is that we must have an
intimate knowledge ot the rivers. It 1s
no use drawing up a plan from here.
In that connection, I was thinking that
we should form some sort of a Parlia-
mentary Committee—call it a Consul-
tative Committee or an advisory body
of Members of Parllament—and e
shall then meet from time to time to
especially deal with this old and great
problem, and that would be a verv
good way in which we can get together
and decide on the techniques for tackl-
ing the floods.

I am sorry, I have not replied to all

A lot of them
In fact, I have not entercd

the Members’ points.
are there.
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the problem at all. But I have noted
some of these suggestions and I hope
I shall have the privilege of serving the
House by implementing their sugges-
tions,

I was very much struck by what

Mr. Dahyabhai Patel said, that we
should not have any more occasions
for discussion on the floods. We shall
so concert our measures that there

shall not be any necessity to have dis-
cussions on floods. I think it is a very
good wish of one and all of us and 1
only hope that in the next year we shall
take sufficient steps and that nature
will also help us.

We shall see that the suffering from
the floods and the damages due to the
floods are decreased,

I once again thank the hon’ble Mem-

bers for their very excellent participa-
tion in this debate.
DR. Z. A. AHMAD: I want to

thank Dr. Rao for his very satisfying
reply.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Dr. Rao, we
appreciate the comprehensive survey
for effective measures to be taken to
control the floods.

The House stands

adjourned till
eleven o’clock tomorrow.

i

The House then adjourned
at half-past six of the clock
till eleven of the clock on
\I?g%%nesday, the 14th August,



